!

. {Apphcant BF Mas LD i .
| Advocate ,for-fhe', e L ORI
{Respondent (S)} .
Npteé of the Registry _ Date. : _Order-of the Tribunal |
; -' '. ¢ ) |
'\ V/I/H;Q(,Q ]W,{D'- 1S ’E\ (ﬂé[ @, : :
- \ /( 09.122010 Place it before the Division Bench at ihe
Mg « (2 ‘bu,u'fy Aot pariiest posseble date. Adj oumed sine die. -
om hahwdd ok T S
(‘A,]rgigl,cc_r}wd‘ YSB“O\}/I ’V‘OL_'* / s 6 ! ‘
- Leame | —" (Madan Kumar Chaturvedi )y
Qrgbf wnem- Compl M/( ? 4 Member ‘A)
ok (o ol D<A by S
1 ZA-11= 2-009 'P“SW( L] 03.03.2011 Noné oppecrs for _’fhe, c\tleged'
= " dontemners: Mrs.U.Dutta, qurned counsel forthe
0 A 2‘2—9/ Z'O !b ﬁehhoner takes personal noﬂceo{ ser\/lce pn the |
p //7/‘Z~ .  alleged contemners by two weeks. '
ijéﬁuio(f—@r TR
Mo Y)'cé[;& el e Post before the next available Division
é’a :L/ow ol oo ter \ Hench, |
Mﬂ 10 . '5\',} :
é CUZ Cy (Madcm Kur(r Choturveda) .{Bharati Ray)
820//099 OZ/ ‘ A -Member (A) Member (J)
/ob/ : S
- %m , '.
'/2 rZ. .
72 g \9_
T T L T “ﬁ:" T e

L.

S

4

»'.'i'- R :

SLAN 2. Transfer Apphcauon No
DEI :

oo ‘ 3 Misc Pet1t1on No

S.
6.

Applicant

Rcspondent (S)

. 1. ORIGINAL APPLICATION No:

Revmw Apphcatmn No

Exccutlon Peutlon No

FORM NG 4

. (See Rule 42j.- .
CENTRAL ADMINISTRATIVE TRIBUNAL

"‘v‘?

GUWAHATI BENGH .

"ORDER- SHEET

)

-

_.’——--—--

/2010 in O A. No

':.2%‘50/1/0 in O A No. -~;-%-97/Za 09
S“m \loxfwws Cr,»uvﬁ& |

A - - ——— —____---_-_—__--_—-_-_-___——--a—-_-aa__—a---__- _____

- o g e e

_---___~-__-, -_,__-_-_--___------u—-----—---—-a—--*——----_——_-ea—

Advocate for the : ---IM})--—-M C—J[\-@l/—lf-gﬂ- --------------- ?.'-_-:___‘.__--;




None . oppecred ag.for

" '*d%zs%éf e

N > ‘ e rermonel IS presernt, -\wn /
I3
- - ) . TTTNUE NGI SILUlss ing Toun “;
L : LTI R
’ 1
h.
W_
A ) -
i
» * s
- -~

W ° "
-~ . c ' R Bt - W,

s ‘ﬁt *"o nonad r*.’""\‘,u St ez e ] I I S

. ~ .
N N - .
S ~ oy .
“ o bk‘;‘;c.n‘.n oy g e e . o o N ©oN . )
s s TR DR T A L 240 1200 i e ‘ Ll
Vem, N QA
N -
.
- . a - “- PN
. ; L
. . . N . 3
-0 . : . " I

' L N . ., N R
e {% ” "h‘,‘,f‘ REIRING Fo7 DA SR R PR

. . S - L .
- S
- 4% < IR S P
‘d\.-‘\ L . P A R
PN .
o . .
N -
S . -~
. -, K
A a .
.J
3
‘ -
" N
. .
i N
. - R
¢ .
N +
- [ 3
P . :
e
: i
i ¢ s
- o7 - -
. “ . - - > ¢
P
"
.
—- B R N
. .
(R
., ‘
.
i
- ' . =
1 .:‘ . N
g fgN
¢ - N
. . : . ~ |
Ca ¢ » 2 ~. |
o - £ ; 4




" C.P. No. 48

06.09.2011

Sfcqoj falen ?B%Z :
C\VQ/)[,;’C%{’M/Z f/*O/L/‘ﬁ’) /o o
Semite fr Do S=etTO T

Lore fsguimy 08 1P~
Sams fo respondart
/‘\//0 ’ /)X 45# Wo N

"~ 25102011

G- Lo -204

) Wrbken 2uhymissio v
NP )a& Phe ms?ma@mwb/
Com e novs A page Ipg/
RS bo YE -
oy
K8 - o~ Aol
W&kua}mamu’/
b b S Deva, ko
R No -y . |

Zz

!
.

01.11.2011

b
(S.K. Kérmk-)

e

-

of 2010

‘Non_"; appeared for the dlleged
contemnors. Mrs. U. Dutta, learned counsel for
the Petitioher is present. Notice was s‘roféd to
have been served by the Petitioner on the
alleged’ contemnors, but no evidence of
service was produced before the coutt. In the
circumstances, issue notice under Rule 11 {1) (i)
of the CAT {Procedure) Rulves 1987, returnable
within - four weeks. Personal presence is
dispensed with for the time being.

Lis'r'the matter on 25.10.2011.

r

S

(M. K. Chaturvedi)

Member (J) Member (A}

Ms l'.:lE.Duﬁo, leamed counsel for the "
applicant and Ms S.Bora, leamed Addl.’C.G.S.-Cu )
for the u;spondents are present. This matter needs
to be heard by DivisionBench.

List the matter on 01.11.2011.

\,

(Madan Kumar Chaturvedi) -

Member {A)

Mrs. U. Duita, learned counsel for the
petitioner appeared and submitted that the
petitioner is contemplating on converting
this C.P. to E.P. For that, necessary
instruction needs to be taken. As such,
matter be adjourned. Mrs. S. Bora, learned
Addl. CGSC is present for the respondents.

List the matter on 09.11.2011.

N / «
(Madan Kumar Chaturvedi)

Mamhar 7A)
embeaeri{a)

§f
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Mrs.U.Dutta, learned counsel for the

o convert this CP to EP. As such let this be

petitioner submitted that ';Setitiorirp'iyot inclined
remaiged as CP. Mrs.S.Bora, ledrned Addl.C.G.S.C.

&
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: i::bA bamoet pwd 2 .2 bno inno HGAR ~ petitioner submitted that petltlone. is not inclined -
beioeqap 2inennoaa a»m_m‘*a:) _'}to convert this CP to EP. As such, let this be
?e 13010 orit tor: baity adiz £ he £ IRLI - remained as CP. _-Mrs.‘S.Bora, learned AddlL.C.G.S.C.
1o 230 .ol A0 [ WIS 1.5 bhoioh st Beit s present for the respondents.
oot riouz eA riiw ballqmad nead o W in the absence of Division Bench, tf;is P
10 owoqzb of ey teriofitey er ot {wnuoag- | cannot be taken into consideration. Place it before
‘ A0 inseq “*’“j :

' - . t-hé next available Division Bench. Adjourned sine
029D bbA herpel piad 2 oM : . , :

~die. -
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o} o the directions of this Tibunal passed in OA.
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= " | ~ remadining part. -
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<+ ' Mr. M. Chandq, leamed counsel-for the
oppicqnt and Mr. S. Bora, leamed Addl.
CGSC for the resp;ondems oppeared.

Mr. Chanda submitted that the order of
the Tibunal dated 17.11.2009 in O.A. No. 229 of
2009 has been complied with. As such, leamed

counsel for 1he pehﬁoner prayed to dispose of
the present

A

‘Mr. S. Bora, leamed Addl :CGSC

R

appeating for the respondents submitted that -

she is satisfied with the contenfion advanced .~ -
by leamed counsel for the pefifioner. \
In view of the above, present C.P is e
disposed of. Nofice issued to ,respondems» i - B
dscharged '

er W r) (Sa umar Koushik]
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IN-THE CENTRAL ADMINISTRATIVE TRIBUNAL

| GUWAHATI BENCH: GUWAHATI
(An application under Section 17 of the Administrative Tribunal Act, 1985)

CONTEMPT PETITION No.

In O.A No. 229 /2009

‘ : In the matter of:

Sri James Guite.

. ... Petitioner.
-Versus-

~ Union of India & Ors.

... Respondents/
Alleged contemnors.

-And- |

In the matter of:

An applicafion under Section 17 of
the Central Administrative Tribunals Act,
1985, praying for initiation of a
Contempt proceeding against the alleged
contemnors for non- compliance of the

\ | order dated 17/11/2009 passed in O.
A. No. 229/2009.

-And-

In the matter of:

1. James Guite /
. Presently posted at Customs Divn.

Imphal, Mam'pur.

..... Contempt Petitioner.

-Versus-

1. Sri V. Sridhar, -
Chairman
Central Board of Excise & Customs,
Ministry of Finance, Department of
Revenue, Govt. of India.
North Block, New Delhi-110 001.




2, Shri S.R.Barua,
Commissioner
Customs, N.E.Region. ' :
M.G. Road, Opp.Meghalaya Secretanat
Shillong-793 001. Meghalaya.

3. Koj Tat,
Superintendent
Working under the Commissioner of
Customs and Central Excise,
Shillong.

4, Smt. Ninamani Phukan,
Superintendent,
Working under the Commissioner
of Customs and Central Excise,
Shillong.

... Respondents/
Alleged contemnors.

The humble petition of the above named petitioner.

Most respectfully sheweth:-

1.

That the petitioner initially approached the Hon’ble Tribunal through O.A.
No. 301/99 being aggrieved for non fixation of correct date of
confirmation and denial of promotion from that date to the cadre of
Superintendent Group ‘B’, whereas juniors and other batch mates of the
petitioner had already been promoted long back to the cadre of
Superintendent Group ‘B’. The said 0.A. was allowed vide judgment and
order dated 14.05.2001. Hon’ble Tribunal was pleased to set aside and
quash the order dated 01.07.1991 and further directed to pass necessary
orders thereof, treating the date of confirmation on or form 07.10.1985
instead of 01.04.1988.

Copy of the judgment and order dated 14.05.2001 is

enclosed as Annexure-1.

That thereafter the respondents challenged the Hon’ble Tribunal’s order
dated 14.05.2001 before the Hon’ble High Court through W.P.(C) No.
3531/2002, which was repelled vide order dated 10.09.2004. Thereafter
the petitioner filed M.P. No. 113/2008 before the Hon’ble Tribunal

seeking execution of order dated 14.05.2001, which was also disposed of




by the Hon’ble Tribunal vide order dated 29.08.2008. Accordingly, B

seniority was required to be refixed as on 01.01.1991.

Copy of the judgment and order of the Hon’ble High
Court dated 10.09.2004 and order dated 29.08.2008
passed in E.P. 113/2008 are enclosed as Annexure -

2 & 3 respectively.

That despite all these directions passed by the Hon’ble Tribunal, the
respondents did not take any steps in this regard. Being aggrieved the
petitioner filed another O.A. No. 229/2009 praying for antedating his
promotion in the cadre of Superintendent Group ‘B’ and thereby to refix

his seniority.

-That on 17.11.2009, the Hon’ble Tribunal after hearing both the parties in

the aforesaid O.A. disposed of the matter with the following observation:-

“In view of the above matter, we dispose of present O.A.
expecting the respondents to take steps on aforesaid
communication and they would adhere to their statement
notice hereinabove. The said exercise is expected to be

completed within a period of 3 months.”

Copy of the Hon’ble Tribunal’s judgment dated

17.11.2009 is enclosed as Annexure-4.

That after receipt of the order dated 17.11.2009, the respondent
department issued letter dated 19.02.2010, wherein it is stated that the
petitioner is promoted notionally to the grade of Superintendent Group
‘B’, w.e.f. 29.06.1994 and his pay will be fixed notionally w.e.f.
29.06.1994, but he is not entitled &) any arrear pay.

Copy of the letter dated 19.02.2010 is enclosed as

Annexure-5.

But, surprisingly after issuance of the aforesaid letter dated 19.02.2010,
more than 8 months have elapsed, the respondents have not taken any

steps to implement the order of the Hon’ble Tribunal dated 17.11.2009.




amendment/rectification is still uploaded/displayed in the departme"ntal
website. It is also to be noted that neither the promotion order to the
cadre of Superintendent Group ‘B’ has not been entered in the service
book of the petitioner nor the fixation of pay w.e.f. 29.06.1994 has been

given effect to.

From the above facts, it is abundantly clear that though the
contemnors have issued the letter dated 19.02.2010 in favour of the

petitioner, but factually they have not taken any steps to implement the

-same till date, which is a clear violation of the Hon’ble Tribunal’s order

dated 17.11.2009. It is also to be stated herein that in terms of the
department’s order dated 19.02.2010, the seniority position of the
petitioner is to be placed below Sri Partha Sarathi Das and above Sri
Aswini Kumar Das. But till date no rectification is made and no change is
available in the Draft Seniority List of Superintendent Group ‘B’ as on
01.06.2009.

Draft seniority list of Superintendent Group ‘B’ as on
01.06.2009 is enclosed as Annexure-6.

That the petitioner begs to state that more than 8 months have elapsed
since passing of the order of the Hon’ble Tribunal, but the alleged
contemnors have not ihitiated any action for implementation of the
direction passed by the Hon’ble Tribunal in its order dated 17.11.2009 as
such action of the respondents amount to contempt of court and the
Hon’ble Tribunal be pleased to initiate necessary contempt proceeding
against the willful, deliberate violation of the Hon’ble Tribunal dated
17.11.2009.

That it is stated that the alleged contemnors deliberately and willfully did
not initiate any action for implementation of the judgment and order
dated 17.11.2009 passed in O.A. 229/2009. Therefore, the Hon’ble
Tribunal be pleased to im‘tiate a contempt proceeding against the alleged
contemnors for willful violat‘ion of the order dated 17.11.2009 and further
be pleased to impose punishment upon the alleged contemnors in

accordance with law.

e —

It is pertinent to mention here that till date the draft Senj?ority st .av 7
of Superintendent Group ‘B’ as on 01.06.2009 without any -
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Under the facts and circumstances stated"'i;above, the . -

Hon’ble Tribunal be pleased to initiate v"‘:"igonte’[m:\fp:t S

proceeding against the alleged contemnors for y,i.llfﬁl
non-compliance of. the judgment and order rdated
17.11.2009 passed in O.A.' No. 229/2009, and be
pleased to impose punishment upon the alleged
contemnors in accordance with law and further be
pleased to pass any other order or orders as deem fit

and proper by the Hon’ble Court.

And for this act of kindness, your petitioner as in duty bound, shall ever

pray.



AFFIDAVIT

I, Shri James Guite, presently serving as Superintendent (Law), office of >~
the Customs Division, Imphal, do hereby solemnly declare as follows: S

1. That | am the applicant in the above contempt petition and as such
I am well acquainted with the facts and circumstances of the case

and also competent to sign this affidavit.

2. That the statements made in paragraph 1 to 8 are true to my

knowledge and belief and | have not suppressed any material fact.

3.  That this Affidavit is made for the purpose of filing contempt
petition before this Hon’ble Tribunal, Guwahati Bench, Guwahati for
non-compliance of the Hon’ble Tribunal’s order dated 30.11.2009
passed in O.A. No. 124/2007.

And | sign this Affidavit on this _7# day of November, 2010. -

»

W
Identified by ,

S}y. W Signed before me.
_Advocate. | M

Advocate.




DRAFT CHARGE -

Laid down before the Hon’ble Central Administrative Tribunal, Guwahati
Bench for initiating a contempt proceeding against the contemnors for
willful d'isob_edience and deliberate non-compliance of the order of the
Hon’ble Tribunal dated 16.12.2009 passed in O.A. No. 204/2008 and
further to impose punishment upon the alleged contemnors for willful
disobedience and deliberate non-compliance of the Hon’ble Tribunal’s
order dated 16.12.2009 passed in O.A. No. 204/2008. |



N P ot TS e s TOT TP - s i P &
s !
‘ i V‘-“~N .
. G T— .
/ H — 8 -

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
"GUWAHATI BENCH

Original Applicatdion No0.301 of 1999

‘Date of Decision: This the l4th day of May 2001

The Hon'ble Mr Justice D.XN. Chowdhury, Vice-Chefiman
“The Hon'ble Mr K.K. Sharma, /‘}dministrativc Member

The Hon'ble Mr K.K. Sharma, - Administrative Member

Shri James Guite,

Presently posted at Sonari Range
Post Office - Sonari,’

District- Sibsagar, Assam.

...... Applicant
By Advocates Mr J.L. Sarkar, Mr M. Chanda,
Mrs N.D. Goswami, tlrs U. Dutta and
Mr G.N. Chakrabarty.
- versus -~
g 1. The Union of India, through the
Secretary, Government of India,
D S TEAYR Y Department of Revenue,
*b“ﬁ\mmln{/p Nelw Delhi.
h 2 i X “\
-khe Chairman,
yrd of Central Excise and Customs,
Delhi
ﬁ? Com missione
ernment of India
Cpartment of Central Excise
hillong. . _
4, Koj Tat, ' ' ’
'~ Superintendent,
"Working under the Com missioner of Cusr_oms and
"Central Excise,
Shillong.
5. Smt Ninamani Phuk:on,
Superintendent,
Working under the Com mission of Customs and
Ceontral Excise,
Shillong. S s K npondintn

By Advocate Mr B.C. Pathak, Addl. C.G.S.C
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CHOWDHURY.J. (V.C.)
This is an applicat:ionv under Section 19 .of the Ad n)inis{;rative

'?x’ibunals Act, 1985 assailing the order dated 1.7.199) reviewing and/or

modifying the date of confirmadon of the applicant and the subsequent

communication sent by  the Deputy  Com missioner  rejecting  the

representation of the applicant.

2. The spplicant 13 serving as un Inspector under the Com missioner

oo of Customs and Central Exclse. He was appouinted to the suaid post

»

~on the recommendatdon of the Staff Selgcdon Com mission (SSC for

1

short) and according,ly he was offered with the appoim:menﬁ vide 0.M.

dated 27.1.1982. As per the appointment order his appointment was

of temporary nature governed by the Cenumal Civil Service (Temporary
Service) Rules, 1965.. As per the terms he was' to be on probotion for

S a period of two years, which WG subj(:ct to extension at the

‘discretion of the appointng authority. By order No.45/CON/90 dated
23.11.1990 the applicant alongwith 110 others were confirmed in the

scerinl

grade of Inspcct:or. The name of the applicont wos placed ot
A.‘ﬁY‘JYa . _ ’
e \"a"\Nu (v}u\nd the date of 'his conlirmadon wes vhown os 7.10.1985, by

\%7/CON/91'dated 1.7.1991 rthe aforesaid order dated 23.11.1990
',

@}‘lcd ,,howlny, the date of  conlirmation of the applicont
g

SR

’dbm x:teé a representacxon and also sought for review of his seniority.
._.,~-~v~f ,

L Inethe meantime. r.hc applicant was forwarded with the odverse remarks
in the /\)nnuval Co.nﬁdenci.-al' Report (ACR for: short) for the period from
1.1.1983 to 31.12.1983 vide communication dated  28.5.1984. The
applicant Submittcd representation  against  the adverse entries dn his
ACR. The applcant also moved the authority {or rcsLumUon_oI’bhj:s
seniority. The Deputy Commissioner (Revenue), in response to the
communication recelved from the Assistant Com missioner for refixation

(-/\‘-/\/ of seniority of the applicant informed the Assistont Com missioner that

l‘?"fothers from 141988 in -place of 7.10.1985. The applicant




the applicant. was placed in the seniority on the basis of his confirmation .

in the gmdc of Inspcctor and the confirmation .since made according

to law, the question of reopening the issue did not arise. Hence this
u&pphcaclon.

.-
3. ' nothis application the applicant mainly assailed  the order

dated 1.7.1991 unii:accrally_ modifying the order of confirmation of the

applicant from 7.10.1985 to 1.4.1988 oy arbitrary and discriminatory.

N

4, The respondents  submitted their  written  statement  and

disputed the cdaim of the appliceant. According to the rlc:;pondcnu’" the

modification order dated 23.11.1950 idicating the date of confir mation

) !
of the applicant as on 7,10.1985 alongwith others was refixed, Accourding

te the rcspondcnts the confirmation of the eopplicant could not have

been given as on 7.10.1985 for more than one YCBSOI]T/MWU

S———

he .zespondents, firscly, there were no vacancies of permancat Inspectors

%\‘5“373
J /f-l’\;-fft 'ﬁu,ajté\iould accom moddu. more than one batch dircct recruits ot o Wme

)
b ..

4 :{/,, e m, when his case came up for considersdon the DPC found
: 't'/-"f.'- N

hip ™har yet fit' for confirmation at that dme since there were adverse

GAL fi his ACRs for the ycars 1()8q 1985 und ul.;o in the yeor 1987,

N ~ n\,,“”l'hlrdly, according to the respoadents, the applicant did not pass his
~ E‘.‘:_-— v, !
“ 7Y Departmental Confirmatory Examination vill 1988.

5. ' We have heard Mr J.L. Surkar, learnced counsel for the

applicant and Mr' B.C. Pathak, learned Addl. C.G.S.C. 36th Mr S'ax'_kmj

G and ‘M‘r Pathak produced some records. Mr Pathak, parucularly, filed

ten naumber of . documents containing of cbout seventytwo' pages in

support of his claim including the Recruitment Rules. As per ,‘L{ written
, ‘ _ .
’ , /

stutement of the respondents the carlier confirmation digted  7.10.1945
. .

was not permissible since cthere were no vacancies of permancent

positaof  luspectors, 10 b ditticult Lo accept the pforesntd content fon

in the absence of any statutory rules or any executdve instrucdons,

more 50, on the face of the 0.4, duted 4111992, On the. olher havnd

\M the O.M. dated 28.3.1988 issued by the Ministry of Perspnnd, Public
g . . . 1

‘ Cricvances and Pensions speaks to the contrary.. As per the 0.M. dated

28.3.1988..........

’

. ennesbaey wmmang T o
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“‘ 28.3.'1‘)88,' confir mation '-';15,'(0 e delinked  from cthe Tavailability==Dl.o) ¥

G
permanent vacancy in the grade. I other wepds, an officer who {7

3

successfully completed the probaticn was to be considered  for conh‘rm.gor:x.

For t\#o:- years. There was :;ochmg to indicate that his px.'obuu‘on perioc
was ecxtended. The other recason indicated in the written -statement
for refusing to conficm the applicant on 7,10.1985 was the existence

. of adverse entries in his ACRs of 1985 and i‘)87. On our qucry,; the
ACRs of 1985 and 1987 were produced " by Mr Pathak. The /\.CR- for
the period from 1.1.198_5 to 31.12.1§85‘ didhnotl contain any - adverse
remark., On t:hc. ocntrary the A(ZR' <:}urrit:d the c;\dor.'.»:cmcnt. "nui,hiny_
adverse". Similarly, the ACR for the period from 1.1.1987 vo 31.12.1987
was also produced at our instance, where the overall assessment  uf
performance and qualitics  was shown o5 “Adequate” and no advernse
éntry was made. The only adverse remark against the applicant ‘uas
the entry made in the ACR for the period from 1.1:1983 to 31.12;1‘)83
co'u.\ municated to the uppliéuut vide letter C.ho.3/Con/Acy/82/27 daved
28.5.1984, which is reproduced Lelow:

"1, Quality of =ork

';\'\m\b (Fvaluaste with refl vo imelligence,
. ,‘ﬁ & ""“\:q ’. " ) g ' . "
D e . Knowledyge of law and  procedures..... Just Adequnte

find solutions, judgment and sense
of propordon) -

l7. Other observadon, if any There wng no

. scope " of judging
) Special apdtudes (menton here him with.  ref.
A . special apdrudes, if any,’ : above -
" such as skill........ :
work, satsfical analysis) "Just adequate.

PART IV
(REMARKS OF 'I'IH':'RI:.\’TF.\/;’]NC OFFICER)
13(a) Fitness for promotion :- A
(ii) Not yet fit - ot ver fit.

..... teetsssssstnssecssan

The applicant submitted represenvation  apainst thone  adverse  entries
which was yet to be disposed of. Even the vemaothn mentioned  above
did not specifically mention anything adverse against the applicant.

As reenrds his quality of work the ‘remirk  was Siust odequin e’ and
# | , J i

DgAINSLaeeinnees

- o . (Y
:F per the order dated 27.1.1G82 the applicant was placcd on probation .5



4

against  the entry  at serial No.7 the officer concerned remarked

there wasg No scope to Judge him  and at 7(b) it was stated . '"Just
adecquate'.  The Reviewing Officer 2geinst the  column "Fitness

Bromouon mcntxoned 'Not yet fir'. The remark "Wor yet fit' was relaved

only Lo promotion ‘an( this caanot e treated 2s  adverse for not

conlirming the applicant. As alluded  carlier the respondent osuthority

v

earier took a conscious decision to confirm the

7.10.1985 which wasg

applicant on ang from
com municated vide order  dated 23.11.1990,

Unilnt('l'nlly, the respondents modiffed e  pafd order  of confirmntiog

dated 23.1.1990 by.t;.he'impugned order dated 1.7.1991 without taking

. . . A
the applicant Into  confidence, Even otherwine, ag mentdoned,  fr o did

not call for modificacion for the reasons alluded by the ‘respondenty

in their wnLtcn Stdt:cmcnt at para b

6. Mr Pathak, in Support  of the acuon of the respondents

referred o the  guidelines of  the DPC, nmore partdeulisrly,  the

,.-.~_ Departmentay Examination (Cenrral Excise) Rules, 1986
\'\'éﬁmm o :
;j{ vy "Ritl lirect recruit Appolnted to 4 permonent post

e L
o’

poo}.% 1Ay was likely to continye for a period of three ye

and submitted

ars or more

7 A :
‘;z\nd hil @)ﬁcinting Or temporary officeps falling

under  the oy CpoLfen

‘W“uln (fx/d in Rule 2 would e required

%f" T«Depm/t.mcnml Examination unless they

GM rm‘-

-~==the cxamination, Mp Pathak, referrin to
8

Lo pass  the prescribed

were excemplted  from pareing
e Office Order dated
17.5.1989 submitted ‘that che applicant cdeared the last two papers

namely papers V ang VI (Hindi and Viva-Voce respecdvely) in May

1989 in  cthe examination held ip December 1988 and  declared con

17.5,1949,

7. - The rules mentioned by My Pathik Came into forge only

e 1986 and the applicant Was contirmed  carlier, i, un o 7.10.1y65

Assuming that the 1986 Rules wero applicable o the applicant, even

in that case the upplicant's confirmation wag given with effecr {rom

7.10.1965  vide Communication dateg 23.11'.1(}9011;1(1 the applicant. coulq

- '\,

not be faulted for not  passing the depiartmental ey ‘emination. On thejr

Own.........

. e

O Lo n e purary




own showing the res;)cn.dent authority
in the last ‘two papers in Dece @ ber 1988, Th;: order date
B-ccml'i‘rmlng the .:xpplicunL on 7.10.1985 was mode by the :1\§ttworitsv which
only |"ind'1cate‘d that the respondent ‘a\:thorit)! exempted the ;;ppijcamt
from u;cvrigours of posiing the departmental exa mination.. Avt any rate,

the applicant finally cleared the departmental examinavon,

* . - . « ’ !
- 8. For all the reasons cited above the impupned  order dated

1.7.1991 modifying the order dated 23.11.1990, .unilutcrully,‘conflrming

l./o.\C)BS;in plisce of ~ 7.10.1985 cnn.nnl. be

the applicant on and froe
justified. Accordingly the impugned order doved 1.7.1991 is set astde
and quashed and “the x'éts;;u:xdcm;s or  dircected . to  oct according.\y 0s
per law by treating the applicant as confirmed on and from 7.10.1985

and pass order thereof.
L 9. ‘ The application is accordingly allowed. There sholl, however,
KT 22 ' \
.\:'-’f\‘ e order. an Lo contn,
TR -,})/9??\
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IN THE MATTER OF 3

India, throeugh the

1. The Union of

R

Sscretary, Goverument of India

ﬁapartment of Revenue, New Delhi.

2., The Cemmissiomer,

central Excise Department,

‘

Gevt. of Indiaz, Shilleng.

contd..3.

e e - ad
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3. The Superiuten&@nt,
Government eof India
Contral gxcise Department,

ghilleng, h

e vo e PETITIONERS

- VER3US -
1, &, James Guite

Presently pestsd at Senari

P.0. Senari.,
Dist.s; Sibsagar, hssam,

2. Taoe Ceutral Admimistrative
Tribuaal,

Guwahati, Assam,

.. RESPORDENTS

i
!
;
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!
}
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SIS 2007(111¢d bV'thc ADDhcant) are, d1sposcd of. o é./xv\ 1
ST N g' ,4N?&EXURE*8
CLNTRAL - ADMINI S'l"jRATlVE I R]BUNAI
- GU\N/\H/-\][B[ NCH ' v
mm:,:,a«anwmmﬁ . o
".Ef" o e ! f"!‘;4'2" | I
']‘ S ',

' Onpml /\pp]lcatlon No

2 MlscPelmonNo
crrLuiLiA r,.u". (y,.."‘% "‘.f"'

3 ("omempt Petiion- No

O S

et L
Moy She

\--.*

VS Umon Oflndla & Ors R o b
B .w_i*”fd‘,. e R
'“-V,}J'””“‘ v **U@v@&-gw*i I

/\dvocalc for the Applxcanl'(S) ¢:1 EB C‘\Aflﬂw g‘f .'.IC-.Q'S.C. ...............

phapedes oyt \[' ‘H
; Appllcam(S)

i
i
Sl /(1 .l

: S G ‘1'/ u-‘.'jua,q:‘
. Advocale for th° Respondent(Q),f % C.«Q\QVY\A.O\ 9.. N.?’.‘*..LW ﬁék«km
i_N(;leg_(; Thc chlstly '“D”qlt‘e ———1 mOl‘dCi—s- ofthe lnbunal _,_; :
I . » ; R

as/ag;f'wéif-f THREIE R
29.08,200 R Hcard' MrMChanda'. lcarnedf

I

ARRANAL bounscl appeann" for the Apphcant and Mr, :

1 G Baushya learned br btandmg (,ounsel: |
S L h .

s Terilag pcaung 101 the Rcspondcnts l)cpartmcnt;-
fand pcrusc,d thc matc,rmlb placed on record:

e 2. bXLCthlOﬂ oi order dated 14 5.2001; of;

~this lnbunal rcndered in . A No 301 of99 1<’

submct mattcr of execution m thc pmscnif

-
BEE

dse/E.P.N0.2 0f 2007. S,

.()~
- ’

-4..~_..__ .
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PR,

e e e o e

Contd /- Gﬂa”f'*";’ .
29.08.2008 3. By filing M. No. 113 of 2()()8,"’[4’&‘
Respondents Department have disclosed  that
R ‘ .-, by an order No.l?/PAC/QOOB dated 25 ‘
AR N August .2-008 of the Joint Commissioner
—_ | (P&V)  of Customs & (;entrai * Excise

Orgamzatmn having Headquaxtcr at Shillong, -
the order of this ‘fribunal dated 14.5.2001
rendered in O. A.No.301/99 has already been

comphcd with. A copy of the saud M.P.No.113
of 2008 has already been served on the
counécl for the Applicant; who is satisfied

with the order dated 254 August 2008 of the
Rcspo'ndcnts Organization. the text of the

Departmental order dated 25.08.2008 reads i
as under:- |

“In compliance of Hon'ble CAY

it e - Guwahati’s ' Order’ passed | in. Q.A. o
No.301/99 dated 14.5.2001 and as per |

: CBEC’s direction communicated vide o
... F.No.A-32022/37/2007- Ad.lll-A-dated |
t

10.6.2008; the date of confirmation in

., the grade of Inspector of Shri Jamcs
“w . .o .., Guite (S1), now Superintendent issued i
: Vide office Order No.45/CON/90.dated o

P -t 280111990 as confumed on 7.10.1985 j
e i ! e e © 1s hereby restored. Henceforth, the date A
s T of confirmation of said Shri James

mstead of 1 4 1988 ».

NI E/ S5 Guile (ST). Supcxulwndcut i the gxadc
Cl ¢ ] gy _ of Inspector may he read as.7. 1() 1985 1;

4. 'ln the aforcseud prc:mlscs both the' —
M.E. No.113 ; of 2008 (filed by : the
Rcspondcnts department) and E. P. No. 2 of

el

R CL L 200/(ﬁicd by the Applicant) are disposed of.

ﬂRUE COPY . . .. 5. Send  copies  of this order to the oo
.\W"m‘ Applicant and to all the Rcspondenm by post :
;,! o k- . H

LA m;&‘ Atk . and free copies of this be supphed to the
/;, z

. . t
Q«,.,,O CHicer ug)

Cantrdl Adpunisiiative Tntunals learned . counsel appearing for both the
tral A .

-r-hv'?‘l P rird
\J

G .+ parties. ® D

Sd/-
Manoranjan Mohanty
Vice Chaiman

Sd/- ..
Khushiram
Member (A)
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. {See Rule 42) R

CENTRAL ADMINISTRATIVE TRIBUNAL
- GUWAHATI BENCH :
ORDERSHEET

Qriginal Application No = : ",""2'"2"7?""/ 2009
2. Misc. Petition No B LN LR
3 | Contempt Petition No Rt -in O.A. NO.-oooeeeos e
4. Review Application No Ponomonemnooseoooo in Q.A. No.. --------------- -
5. Execution Petition No. [ 0 O.A. O mmmrmemeeees
ppicant(5) s Anve omes  Qeeels

Respondent (S) 1 —----T el e
Advocate for the : OO ot S S ' ’
{applicant (8))y [ §. Nadh M. &t% ! o

Advocate for the | ~wemememooomoaa L P RGRGRCTILIESEER PR
{Respondent (S)) | C.55¢C. '

Notes of the Registry Date Order of the Tribunal

D S S . '

4 7.11.2009 The grievance of ’lhe’opplicdnf is
that earlier cpp'licc:nt had cpproochéd
this Tribunal vide O.A. No. 301 of 1999
assaiing order dated 01.07.1991. Said
O.A. was allowed vide judgment and
) order dated 14™ May, 2001 {Annexure —
| ‘ ’ 1) and order dated Ol.O7.1991_\§'os set

aside and qu_oshed and his date -of
A " confimafion was to be taken as
07.10.1985 instead of 01.04.1988. The
challenge made 14 aforesaid order
before ‘Hon'ble High Court in Wit
Petition No. 3531 of 2002 had been
repelled 'vide order dated 10.09.2004.
Thereafter he filed M.P. 113.0f 2008

% ’ . Confd/-
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O A, ND.229 v 2000

a | '

B
17.11.2009 v
seeking execution of order dated

14.05.2001 which iog .had been
disposed of by 29" August, 2008,
Abcordingly seniority of applicant in the
»'ccdre of Inspector was required fo be
re-fixed, as on 01.01.1991. Despite this,
necessary consequential benefit had
not been required. Vide communication
dated 3¢ February, 2009 {Annexure - 9)

the respondents conveyed him thai the

matter of antedating his promotion in -

the cadre of Superintendent Gr. ‘B
Gazetted |under Imphal  Customs
Division in' the State of Maniput) required
review of ail DPCs held s‘ince 1995 for
which  necessary processing and
scrutiny is going on, which may take

some more time.

Mrs. M. Das, learned Sr.. CGSC for

respondents states she has instructions-

from (espondents to apprise this Tibunal

! ' . that necessary -exercise in feims of
‘ aioresaid communication dated 3
Feb\ruory, 2009 has been taken up.

R which will three months moie. .

N

__"’ e
. 2 AN 7
.\\'\\" s

;\f

In view of above matter, we

\dispose of present ©.A. expecting the

¢

;espondems to take steps on aforesaid

to their stotement noticed herelnobove

completed within a period of 3 monihs.

O.A. is accordingly disposed of at

. Member (A)

Coruifico 16 Uo &

T CoAL L
- Guwahieir s

l
communncohon and they would odhere

The said exercise is expected to be

N
Y

cdmlsmon sfoge P
L A it enting ¢ Sd/- MK.Gupta
arare F Ape=tioatinn T J
@”f “ o - Member (J)
Tt o Sd/-M.K.Chatwvedi =~
Tyafe O e oy i



ANNEXURE -5

~ 2L~ V= — X

B Government of India

MINIS:TvRY"OF FINANCE

DEPARTMENT OF REVENUE

OFFICE OF THE COMMISSIONER OF CENTRAL EXCISE

MORELLOW COMPOUND M.G. ROAD A,
blnHo1);3/,,’7)3«0011"r

E-Mail: ccxshill@éxcisg.ni_c.in _ EDLCS comOG 4v§‘\&“ A :

e S,
T T

oo 1

Tel.+ 91-0364-2504480/ 2223030

ESTABLISHMENT ORDER NO. 43/2010
DATED SHILLONG THE 18T FEBRUARY 2010

? N} ;\Qj M? M,’IBY}'A‘\ el

%

- orderregarding.

A NN

] i

31 03] 001 00 pol poi

Shri. James Guite, Superintendent of Central Excise and Customs is hereby promoted notlonally to

the grade of Superintendent Gr. ‘B’ w.e.f 29. 06.94 and his pay will be fixed notionally w.e.f 29.06.94 but he is not
entitled for any arrears of pay as he did not work in the higher capacity as Supermtendent w.e.f. 29.06.94.

The seniority in respect of Shri. James Guite will be placed beiow Shri. Partha Sa;athi Das and 5
above Shri. Aswini Kumar Das. ‘ ’ F]
_ 2
2
/A/U\LGJ\)\WQ/\/ ~2—:-
( S.R. BARUAH ) ,g.g
AN . o COMMISSIONER |3
. \¢ ‘ v 23
C.No.1I(3)2/ET-lll/2005 m\‘@ _ Dated - 1 9 FEB 2010 =
Copy forwarded for lnformation and necessary action to-- 23
23
1. The Joint Secretary(Admn) Central Board of Excise and Customs, North Block, New Delhi - 110 %%,
002. o
1044

2. The Chief Commissioner, Customs and Central Excise, Shlllong Zone, ‘CRESCENS Buiiding,

M.G. Road, Shillong -1.
The Under Secretary (AD. 1l B), Central Board of Excise and Customs INew Delhl

3
4. The Commissioner, Customs (Preventive), NER, Shillong.

5.  The Commissioner, Central Excise, lerugarh/Guwahatn/thHong
6. The Joint Commissioner, Customs (Preventwe) NER, Shillong.
2
8

The Asslstant Commissioner (P&V), Central Excise, Dibrugarh.

The Deputy/Asslstant Commissioner, Imphal Customs Division. Copy meant for the concerned
officer Is enclosed. =

'9. " The PAO, Customs & Central Excise, Shillong.
10. Accounts/Personnel Appraisal Cell/ClU-Vigilance Branch/Computer Cell/PersonneI Litigation

Cell, Central Excise Hqrs. Shillong.

\_417Shrl. James Guite, Superintendent for compiiance.
12. The General Secretary Group ‘B’ Superintendents’ Assoc:atxon Customs & Central Excise,

Shillong.

13 Guard File. J;DJA |
- MW

( L.S. VANCHHA NG)
JOINT COMM!SSIONFR (P&V)




. ~2%- ANNEXURE=6

DRAFT SENIORITY LIST OF SUPERINTENDENT GROUP ‘B’ AS ON 01.04.2009.

Name & Educational Quallfication Date of Date of Apptt. ~ Date of Date of Date /Deemed | Whether Remarks
. - Blrth In Gowt, conflrmation In Joining as dateof DR/PR
. service Govt. service Inspector - assumption of As' . .
charge. Inspector ) P
.| §/shrl _ ) ) ' S
o1 02 03 04 05 08 - 07 08 09 RN
. 1. D.K. Majumdar, B.Sc. | : 21.01.51 27.01.77 28.05.79 27.01.77 1.7.09.92 DR
2. A.K. Dutta, B.Sc. 01.02.53 27.01.77 28.05.79 27.01.77 - 47.09.92 DR DRI, Slichar
3. P.K. Singha Choudhury, B.Sc. 01.02.51 20.01.77 01.06.79 28.01.77 1.7.09.92 DR
4, l. A. Hallm, B.Sc, 07.03.57 27.01.77 01.06.79 1 27.04.77 - 17.09.92 DR
Y 5. - | T.Kar, BA..~ ' 01.11.53 29.01.77 01.01.80 29.01.77 17.09.92 DR
6. N.K. Nath, B.Sc, 17.01.51 19.00.77 01.01.80 19.09.77 17.09.92 DR
7. M.K. Bose, B.Sc. 17.10.51 19.07.77 24,11.80 19.07.77 17.09.92 DR
8. A.K. Choudhury, BA. . 01.06.53 19.09.77 13.12.80 19.09.77 1.7.09.92 DR
9. Kisholoy Das, B.A, 19.03.55 04.10.78 13.12.80 04.10.78 17.09.92 DR
10. N.C. Patra, (SC), BSc. 01.01.54 16.03.79 13.03.86 30.06.81 17.09.92 DR
11, Md. Joynul AbedIn, B.Sc. - 28.09.53 04.10.78 - 13.12.80 04.10.,78 12.03.93 DR
12. A, Bhattacharjee, B.Sc. 01.03.56 25.09.78 13.12.80 25.09.78 12.03.93 : DR
13. A, Chatterjee, B.Sc 01.04.56 04.10.78 13.12.80 04.10.78 12.03.93 " DR
14. P. Sikdar, B.Sc. ) ) 24.04.51 12,10.78 13.12.80 12.10.78 12.03.93 DR “
15. | B.K. Banérjee, B.S¢. 26.02.56 30.09.78 13,12.80 30.09.78 12.03.93 DR . DRI, New Delhi
16. 3. Sharma, M.Sc. 31.03.52 25.11.78 13.12.80 25.11.78 07.06,93 DR ) "
17. Jagadish Ch, Das-| B.A. 23.06.52 21.07.74 13.12.80 20.11.78 07.06.93 PR .
148. | Biren Ch, Patlr, (ST), B.A, ' 01.12.53 21.01.76 13.12.80 03.10.78 07.06.93 DR a
19. Alexander Lywalt, (ST), B.S¢c. . 01.02.56 29.09.78 13.12.80 29.09.78 07.08.93 DR
Chandler Shullai, (ST) B.A,. 19.12.49 13.11.78 © 01.04.81 13.11.78 07.06.93 DR
¥.K. Taneja, M.Se. 09.01.55 08.03.79 01.04.81 08.03.79 07.06.93 DR
Rupnath Pegu,(ST}, B.A,. e 01.05.51 03,10.78 02.04.81 03.10.78 | 07.06.93 DR
Pranay Kanti Deb,B.Com. - -7 | 26.01.54 12.06.74 13.12.80 24.11.78 07.06.93 PR
D.-Chattopadhyay, M.A, Ry T . 01.03.55 25.04.79 10.09.81 25.04.79 07.0693 DR
Chalau Hauzel,(ST), B.A, P 01.03.54 06.03.80 01.02.82 06.03.80 07.06.93 DR
JArun Kr, Datta, B.A, R 27.03.54 27.01.77 01.01.80 27.01.77 27.09.93 DR
“R. Bhattacharjee, B.Sc. N 27.01.,53 22,01.77 01.01.80 22.01.77 27.09.93 DR )
B3G..Mondal, B.Sc. L 21.09.52 27.03.79 04.10.81 27.03.79 - 27.09.93 DR NACEN, Kolkata
S. Deb, B.Sc. i - 15.05.54 07.03.80 01.10.81 07.03.80 27.09.93 DR
B. DebyH.S.LC. 15.11.52 23.10.70 01.10.81 25.10.80 .. 27.09.93 . [.- PR =
T.M. Hartlong,(ST) 8.A. gl 04.03.56 22,11.79 01.12.82 22.11.79 27.0993 | .. DR
. s —

v

e e e e
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1 oz , 03 04 05 06 T Tor ce P e T
195. | Paul Peter Kujur, (5T) : 05.06.58 "08.09.83 "~ 29.07.87 08.09.83 | 723.09.2002 DR -
196. | 'Ajit Debnath, B. A ) 31.01.58 07.09.84 29.07.87 07.09.84 ~]723.09.2602 DR NACEN, Faridabad
197. | Rex Rungyo, (51). . 01.06.61 | 11.06.84 | 29.07.87 11.06.84 7 1 23:09.2002 DR
198, | R.K. Darendrajit Singh, B. A 01.01.59. | 22.03.84 29.07.87 22.03.84 | 23.08.2002 | . DR
199, | Ranabir Chakraborty, B. 5¢ 24.02.53 08.01.79 05.03.86 05.03.84 | 23.09.2002 . PR
200. [ Harotosh Kr. Das, B. A _ 16.05.60 | 27.10.84 . 29.07.87 27.10.84 23.09.2002 DR
201. | Rareswar Goswaml, B.Sc.LLB .| 01.09.58 28.09.84 23.07.87 28.09.84 23.09.2002 DR
202, | Sanjoy Kr. Mazumdar, B.5c. 31.12.58 | 04.05.84 29.07.87 04.05.84 23.09.2002 | - DR
203. | Dipankar Dey, B.Com. 27.01.53 26.05.71 02.02.81 05.03.84 23.09.2002 PR
204. | Buddha Pratim Dutta, B.Sc. 29.03.58 04.07.84 29.07.87 04.07.84 23.09.2002 DR
205. | Rajkumar Debendra Singh, B.Sc. . 01.02.60 20.03.84 29.07.87 20.03.84 23.09.2002 DR
206, [ Subir Dutta Choudhury, B.5¢. 02.12.59 17.05.84 39.07.87 17.05.84 23.09.2002 DR
"207. |"Ms. Shibanl Bhattacharjce, P.U. 01.09.55 28.07.76 13.03.86 14.03.84 23.09.2002 PR
208. | Rajkumar Surchandra Singh, B.Sc. 01.02.60 14.03.84 | 29.07.87 14.03.84 23.09.2002 DR
209. | Ms. Rita Ranl Bhowmick, BA 01.07.57 31.07.76 13.03.86 12.03.84 23.09.2002 PR
'210. [ Sivajl Chanda B.Sc. 23.06.60 27.04.84 | 28.07.87 27.04.84 | 23.09.2002 DR -
{7211, Abhi)it Dey (No.1) B.5c.(F) 7T04.02.61 12.06.84 | 29.07.87 12.06.84 23.09.2002 DR
212. | Ratnangshu Chakborty B.Sc.LLB. | 24.12.61 10.08.84 | 29.07.87 10.08.84 "1 23.09.2002 DR
1213, |"Ms. Champa Shome, BA 03.09.51 26.07.76 "~ 19.03.86 19.03.84 | 23.09.2002 PR
214, [ Phanldhar Kakoti, 01.12.58 26.04.84 29.07.87 26.04.84 23.09.2002 DR
215, | Gobindo Nath Kalita, B.S¢. (ExS) 01.12.50 24.09.84 29.07.87 24.09.84 23.09.2002 DR -
i 216. | Jatindra Mohon Bora, B.Sc. 01.08.60 01.05.84 729.07.87 01.05.84 23.09.2002 DR
[ 217, | Ms. %, Patricia Laloo, (51) PU_ 09.07.56 22.07.76 19.03.86 07.03.84 23.09.2002 PR T
/| 218. |"Ashim Roy 21.07.60 28.05.84 29.07.87 28.05.84 23.09.2002 OR T
i1 219. | Pallav Lochan Saikla, B.Sc, 03.01.60 23.11.84 29.07.87 23.11.84 23.09.2002 - DR T
220. | Nirmal Kr. Das, (5¢), 8.Com. 01.05.57 11.06.84 29.07.87 23.05.84 | 23.09.2002 DR o B
i['221. | Cobendu Sckhar Das, (SC), MA 01.02.61 07.06.84 29.07.87 06.06.84. 23.08.2002 DR -
222. | Dipen Ch. Bania, (5C) BA(H) 03.04.55 25.04.84 - 29.07.87 _ 25.04.84 23.09.2002 DR T
223. | Kshitendu Kr. Malakar, (SC) BA 03.03.57 07.05.84 29.07.87 07.05.84 23.09.2002 DR
224, | L.L. Mate Gangte, (ST) BA(H) -01.03.57 31.03.83 -~ 01.04.88 31.03.83 23.09.2002 OR
=== 225, | James Guite, (ST) , - 07.11.59 - 06.02.82 07.1.0.85 ~06.02.82 08.06.2004 DR
: 226. | Lalkhoneh Simte (51) BA 01.03.58 18.06.84 01.04.88 18.06.84 | 22.09.2002 OR
227. | Kalzadal, (ST) BA P 01.03.55 04.07.84 ~01.04.88 04.07.84 17 723.09.2002 DR -
228, | Jayanta Kr. Pathak, (SC) B.Sc. .. | 25.04.59 25.04.84 01.04.88 25.04.84 23.09.2002 | OR.
229, | Laltawnliana, (ST) Matric , | 01.03.50 | 07.10.74 | 020281 16.11.84 23.09.2002 PR - gy
'230. | Gautam Ch, Mandal, (SC) BA 11.02.60 13.07.84 . 01.04.88 13.07.84 '23.09.2002 - DR e
231. | StringsIng Nongbet (ST) BA 11.10.58 18.04.84 01.04.88 18.04.84 23.09.2002 DR A
232. [ Benu Ranjan Sutradhar, (SC) . 21.10.60 23.04.84 01.04.88 23.04.84 23.09.2002 DR DG, Audit, New Deini 22| : .
233..] R. Valentine Basaiawmolt, (ST) BA 19.08.59 06.04.81 01.04.88 21.01.84 23.09.2002 DR
! %/.234, | Swapan Das, (SC), BA 29.07.59 20.03.84 01.04.88 -20.03.84 23.09.2002 DR
ﬂmﬁﬁ 235. [ Ms. Zarina Khan Shadap, (ST) 18.02.59 12.04.84 01.04.88 12.04:84 23.09.2002 DR
o 236. Tapan Kr. Rajkhowa, (SC), B.Sc. 01.04.59 27.04.84 01.04.88 27.04.84 23.09.2002 DR

N@TE.The above list is just a Draft Copy and not

|
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},BEFORE THE HON'BLE CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH, GUWAHATI

-

Contempt Petition No. 48/20117)

39

In OA N0.229/2009 tg

- ad
Shri James Guite, Superintendent s

'8
................... Contempt Petitioner :ﬁ

C.

—Versus—

1. Sri V. Sridhar

AL5-10~1

Chairman
Central Board of Excise & Cugtoms
Ministry of Finance, Department of Revenue
Govt. of india
North Block, New Delhi —110 001
2. Shri S.R.Barua
Commissioner
C'ustoms, N.E.Region ,
M.G.Road, Opp. Meghalaya Secretariat
Shillong ~ 790 001, Meghalaya

()

Koj Tat

Superintendent )

Working under the Commissioner of
Customs & Central Excise, Shillong
4. Smt. Ninamani Phukan
Superintendent,

Working under the Commissioner of

v& : Customs & Central Excise, Shillong
R
3 A Y ' . ‘
t\
v\?\w \Q\‘\ ................... Respondents/
- ' Alleged Contemnors
Written submission from the Department of the Respondents/ alieged contemnors
On the matter the following prayers are made:

1) Shri V.Sridhar, Respondent No. 1, who  was formerly Chairman,. CBEC, has retired on
superannuation with effect from 30.11.2010. Therefore, it is prayed that his name may be

-deleted from the list of Respondents/ alleged contemnors.

/gw ‘M\K Cohtremac
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The present Chairman, Shri S.D.Majd/dar -is going to 4ret1're* Neh e s 5 ase‘-z-gélwlherefore, it s

prayed that he may not be made Respondents/ alleged contemnors.

Shri S:R.Baruah, Respondent No.2, the then Cormmissioner of Customs, 'NER, Shillong has been -

transferred. as Commissioner (Appeals), New Dethi, C.R. Building, I. P. Estate. Therefore, it is

prayed that his name may also be deleted from the list of Respondents/ alleged contemnors.”

The present Com_missioner,mc Customs, NER, Shillong is Shri B:Thamar.

" Koj Tat, Superintendent, Respondent No. 3, had already expired; Therefore, it is prayed that his

name may be deleted from the list of.Reépondents/ alleged contemnors.

In respect of Smti. Ninamani Phukan, Superintendent, Respondent No. 4, she has executed
Vakalatnama in favour of Smti -Sachitra Boré, Addl. CGSC, -Central Administrative Tribunal,

Guwahati Bench, Guwahati to appear before the Hon’ble Tribunal on her behalf.

a) The contention r:nade'by the applicant in the contempt petition that no initigtive for
implementation. of fhe order dated 17.1142009 passed by thVeI‘Hob’bIe' CAT in O/A. No. 229/09
was taken, is not true. In facf, on rece%pt of the said order dated 17.11.2009, process Was
initiated fo'r promotion of the éﬁplicanf and vide Establishfnent ordér No. 49/2010 dated
18.02.2010, he was promotéd notionally to the grade of Superintendent” with effect from

29.06.1994. Copy of the said order dated 18.2.2010is enclosed as Annexure A.

(b) Regarding the seniority of the applicant, neéessary correction was made in the draft
Seniority List for the Shillong Zone as on 10.06.2010 but the same has not yet been uploaded in

the Departmental website. Copy of the said seniority list is enclosed as Annexure —B

(c) The Central Board of Excise & Customs has tqeen requested vide letter C.No. 1(34)1/ET-

1/2008/13‘291 dated 09.09.2010 for re-fixation of the seniority in all-India seniority list of

superintendents and subsequently reminder has also been issued vide _C.No.ll(34)1/ET—'

I/2009/44867 dated 18.3. 2011(C0p|es enclosed as Annexure C&D respectlvely) However,
preparation of all-India senlorlty ||st takes time as it requires reconcmatlon of the seniority list of
all the Zones. The Central Board of Excise & Customs is élready on the matter.of'finalization of

the seniority list of the Superintendent of Central Excise as Board has called for objections from

the Staff by 30.4.2011. Copy of the letter on the matter from the Board is enclosed as Annexure- '

- E.

M‘ ey Oa%mmw
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{d) So far as the fixation of pay is concerned,?ﬁplicaﬁt’s paél has been fixed notionally with

effect from 29 06.1994 vide order dated 22.03.2011 communicated vide C.No.

 |I(24)l/ES'I'F/Fixation/Cus/ACI/ZO10/730' dated 23.03.2011. Copy of the said order dated

22.03.2011 is enclosed as Annexure —F

8. Therefore, the contention of willful and deliberate non-compliance of the order dated:

17.11.2009 passed by the Hon’ble CAT, Guwahati Bench in O.A. No. 229/2009 is factually
incorrect, as this office has taken all possible steps to implemeht' the said order. However,

preparation/correction of the All-India Seniority List is of all-tndia relevance and it takes time to

complete the whole process. The CBEC is working on the finalization of the All india Seniority . |

’

List of Superintendents. As and when the same is finalized, the complainant will be intimated

*accordingly.

In view of the facts stated above, the contempt petition may be dismissed.

M‘\ ’Y\b\a I JNNYY
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Deputy Commissioner, Central Excise, Guwahati, Nodal Officer, Shillong Law Cell, Guwahati. is

- acquainted with the facts of the case and is authorized to make the above statements. | verify that the
statements in Para 1,2,3,4,5,6,7 and 8 above are true to my knowledge and | have not suppressed any

material facts.

| sign this verification this ‘ ' day of _ at Gu‘wahati.

o /&%‘Mg’ VTN
Signature

q. Wnfier/S. Bhowmick
Jurgad/Dy. Commissioner
Fa-a7 fawm, TaTEEt

Service-Tax Division, Guwahati.

I
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o -Governmeat of India
A, MINISTRY OF FINANCE

Guwnhal iBench - ‘ - DEPARTMENT OF REVENUE
r[-w(,‘,‘ T :mcﬁg OZFFICE OF THE COMMISSIONER OF CENTRAL XXCISE
N : MORELLOW COMPOUND M.G. ROAD
i : Shlllong - 793 001

el i+ 91:0364-2504480/ 2223030 . E-Viall; Lnlml(:]cxcige.n;-‘m,in EDECS: comdb

fr"

ESTABLISHMENT ORDER NO. 49/2040
TH FEBRUARY

[ %

E - Subject: - Establishment promotion, transfer and posting in the grade of Superintendent Gr. ‘B’
I
| - order redarding.

’ Shri. James Guite, Superintendent of Central Excise and Customs Is hereby promoted notlonally to
the grade of Superlntendent Gr. ‘B’ w.e.f 29.06.94 and his pay will be fixed notionally w.e.f 29.06.94 but he Is not
entltled for any arrears of pay as he did not work In the higher capacity as Superintendent w.e.f. 29.06 84.

. The seniority in respect of Shri. James Guite wili be placed below shrl. Partha Samthl Das and
above Shri. Aswini Kumar Das. :

‘ o (S.R. BARUAH )
COMMISSIONER

A% | .
¢.No. n(s)z/sr-m/zoor/ , Dated 19 FEB 2010

Copy fo:warded tor information and necessary action to:--
l
1. The Jo,nt Secretary(Admn), Central Board of Excise and Customs, North Block, New Delhi - 110
002.
The Chlef Commissloner, Customs and Central Excise, Shillong Zone, ‘CRESCENS' Butlding,
M.G. Road Shillong -1.
The Under Secretary (AD.I1 B), Central Board of Excise and Customs, New Delhl.
‘The Commissioner, Customs (Prevent:ve), NER, Shilfong.
_The Commissloner, Central Excise, Dibrugarh/Guwahati/Shiliong.
Jhe Jolnt Commissloner, Customs (Preventive), NER, Shillong,
The Assistant Commissioner (P&Y), Central Exclse, Dibrugarh.
The Deputy/Asslstant Commissloner, Imphal Customs Divlsion. Copy meant for the concerned:
ofﬂcer Is enclosed. -
8. " The PAO, Lustoms & Central Excise, Shillong. :
10. Accounts/?ersonnel Appraisal Celi/ClU-Vigllance Branch/Computer Cell/Personnet Litigation
' Cell, Central Exclse Hqrs, Shlllong.
AT Shrl. James Guite, Superintendent for compliance.

.

mﬂ@@h@‘v

12. The General Secretary Group 'B' Supegntendents' Assoclation, Customs & Central Exclse,
_ Shlliong.
13. Guard Flle. RS

¢

(LS. VANCHHX(NNG )
JOINT COMMISSIONER (P&V)

eiwsiy WP INANCE,  Uepdr
Revenue, Govt.. of lndi’a' partn

North Block New Dethis110 1,
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* Guwahati ;”a : Government of India
-W??% it MINISTRY OF FINANCE
- DEPARTMENT OF REVENUE

OFFICE OF THE COMMISSIONER OF CENTRAL EXCISE
MORELLOW COMPOUND M.G. ROAD
Shillong — 793 001

Tel+ 91-0364-2504480/ 2223030 E-Mail: cexshill(a!excise.nic.'m EDECS: com{6

C.No. H(34)1/ET.I/20%C Dated: | 0 JUN 20]0 .

To

The Administrative Officer
Personnel Appraisal Cell
Central Excise Hars.
Shillong.

Subject: Forwarding of Draft Seniority List in the grade of Superintendent and

Inspector - regarding.

Please refer to your letters C.No. i

(24)2/PAC/CCO/SH/2010/2258, 2259 and
9257 dated 04.06.2010. '

Draft Seniority Lists in the grade of Superintendent

As desired, the corrected
enc\osed herewith.

and Inspector as-per the enclosures aré

Enclo: As above.

,4‘,_\_,{:/'9/7'”
.. / l:..
(/,é. KHARKqﬁGOR& e
ADMINISTRATIVE OFFICER (ET) g




DRAFT SENIORITY LIST OF SUPERINTENDENT GROUP ‘B" AS ON 10.06.2010.

;g“,‘:?*“‘—-mﬂ Name & Educational Qualification Date of Date of Apptt. Date of Date of Date /Deemed | Whether Remarks
! g 47 N No : Birth in Govt. confirmation in joining as date of DR/PR
P.g / o service Govt. service Inspector assumption of As
} ;;; ) £~ charge. Inspector
o . S/Shri
Lls éﬂm 02 03 04 05 06 07 08 09
a0 .- LI D.K. Majumdar, B.Sc. 23.01.51 27.01.77 28.05.79 27.01..77 17.09.92 DR
> - 2., A.K. Dutta, B.Sc. N 01.02.53 27.01.77 28.05.79 27.01.77 17.09.92 DR
3 o }c‘u 32 P.K. Singha Choudhury, B.Sc. 01.02.51 . 20.01.77 01.06.79 20.01.77 17.09.92 DR
< o~ % 4 l. A. Halim, B.Sc. LLB . 09.03.57 27.01.77 01.06.79 27.0L.77 17.09.92 DR
= . ("5 59 Tushar Kar, B.A.(H) 01.11.53 29.01.77 01.144.79 29.01.77 17.09.92 DR
3 Al e 6. N.K. Nath, B.Sc. 19.01.51 19.09.77 01.01.80 . 19.09.77 17.09.92 DR
B) N N M.K. Bose, B.Sc. 09.10.51 19.09.77 24.11.80 - 19.09.77 17.09.92 DR
3 A.K. Choudhury, B.A.(H) 01.06.53 19.09.77 13.12.80 19.09.77 17.09.92 DR
9. Kisholoy Das, B.A. 19.03.58 04.10.78 13.12.80 04.10.78 17.09.92 DR
N 10. Md. Joynul Abedin, B.Sc.(H) 28.09.53 04.10.78 13.12.80 04.10.78 12.03.93 DR
@ 11. | A. Bhattacharjee, B.Sc.(H) 01.03.56 25.09.78 13.12.80 25.09.78 12.03.93 DR
\ 12. | A.Chatterjee, B.Sc(H) 01.04.55 04.10.78 13.12.80 04.10.78 12.03.93 DR
~ 13. P. Sikdar, B.Sc.(H) 24.04.51 12.10.78 13.12.80 12.10.78 12.03.93 DR
(\\\ 14. B.K. Banerjee, B.Sc.(H) 26.02.56 30.09.78 13.12.80 30.09.78 12.03.93 DR DR{, New Delhi
15. | S. Sharma, M.Sc. 31.03.52 25.11.78 13.12.80 25.11.78 07.06.93 DR
16. | Jagadish Ch. Das-I B.A. 23.06.52 21.07.74 13.12.80 20.11.78 07.06.93 PR
\ 17. K.K. Taneja, M.Sc. 09.01.55 08.03.79 01.04.81 08.03.79 07.06.93 DR
18. Pranay Kanti Deb, B.Com. 26.01.54 12.06.76 13.12.80 24.11.78 07.06.93 PR
19. D. Chattopadhyay, M.A. 01.03.55 25.04.79 10.09.81 25.04.79 07.0693 DR
20. | Arun Kr. Datta, B.A. 27.03.54 27.01.77 01.01.80 27.01L.77 27.09.93 DR
* 24 Rameshwar Bhattacharjee, B.Sc(H) 29.01.53 22:01.77 01.01.80 22.01.77 27.09.93 DR
22. B.G. Mondal, B.Sc. 21.09.52 27.03.79 01.10.81 . 27.03.79 27.09.93 DR NACEN, Kolkata
23. | S.Deb, B.Sc. 15.05.54 07.03.80 01.10.81 07.03.80 27.09.93 DR
24, B. Deb, H.S.L.C. 15.11.52 23,10.70 01.10.81 25.10.80 27.09.93 PR
25. | T.M. Hartlong,(ST) B.A. 01.03.56 05.01.78 01.12.82 05.01.78 27.09.93 DR
26. N.C. Singh Singjam, (SC) B.Sc. 01.09.51 07.04.82 29.11.86 07.04..82 27.09.93 DR
27. | Tapan Kr. Sarkar, (SC), B.Sc. 19.04.56 02.08.82 27.04.87 02.08.82 27.09.93 DR
28. M.S. Tyagi, B.Sc. 20.07.57 13.04.81 01.12.82 13.04.81 29.06.94 DR
29. | J. Acharjee, B.Sc. 01.01.55 30.03.81 01.12.82. 30.03.81 29.06.94 DR
30. | A.K. Chaturvedi, M.A. 25.12.54 08.04.81 01.12.82 08.04.81 29.06.94 DR Dy.Commr. Cus. SEZ, Vizag
31. D.K. Verma, B.Sc. 16.06.55 10.06.81 01.12.82 10.06.81 29.06.94 DR A.C. Cus SEZ, Vizag.
32. | Susmal Das, B.Sc. 02.01.56 23.05.81 01.12.80 23.05.81 29.05.94 DR DG Vig. New Delhi
33. K. Neog, B.Com. 11.06.55 30.03.81 01.12.82 30.03.81 29.05.94 DR )
34. | Jambu Lama, (ST) B.A. 12.04.55 09.06.81 05.03.86 09.06.81 29.05.94 DR
,\‘ * 3S. N.G. Barman, (ST), B.Sc. 27.12.54 30.03.81 13.03.86 30.03.81 29.06.94 DR




!/ -
A 2
Pl [ 02 03 04 | 08 06 07 , 08 [
R 36.__| Rajoo Sonowal, (5T), BA. ox04.56 | 300381 | 190386 | 300381 | 35005a DR e
37. | T. Tuankhanthang, (ST), B.Sc. 01.03.55 | 130481 | 07.06.86 13.04.81 | 39.06.04 DR TN o e SRS
38. | P.S.Das, (SC), B.Com. : 240257 | 06.02.82 | 276487 16.09.83 f 29.06.94 DR Ry TR
/%89. | James Guite, (ST) , 07.11.59 06.02.82 |  07.10.85 06.02.82 08.06.2004 .| DR [~ : g
40. | Aswini Kr. Das, (5C), B.Comn. 01.03.59 05.07.82 | 13.0587 05.07.82 | 390694 | DR | H cove pe.. 4
41. | PK Reang, (ST), BA. 05.09.51 30.03.81 | 07.06.86 300381 | 050695 | bR IE: I ER I il.
42. | P. Debnath, B.5c. - 02.02.56 01.04.82 07.06.86 01.04.82 | 050695 | DR i ' _ i
43. | B.K.Déb,l B.Com. . | _05.06.56 19.01.82 29.11.86 190182 | 050695 | DR BN e "1
44. | Jahar Dey, B.A. (H) 01.09.57 | 02.09.82 29.11.86 . 02.09.82 | 050695 DR_I| & GUwamal Serch
lﬁ. D. Bhattacharjee, BA. 03.02.54 .08.11.76 01.12.82 16.11.82 05.06.95, PR _{] HAlRIIT =NIYI3
46. | Anshuman Chakraborty, B.Sc. 06.01.56 06.08.82. 29.11.86 06.08.82 05.06.95 DR
47. | J.L. Bhowmick, P.L. 26.12.53 18.02.76 01.12.82 16.11.82 05.06.95 PR
48. | J.C.Das, -1i (SC) B.Com. 01.09.54 19.01.82 13.05.87 19.01.82 05.06.95 DR
49. | Arabinda Dutt, B.Sc (H) 30.04.58 16.03.82 | 27.0%37 16.03.82 08.12.95 | DR | Dte of Enforcement Kolkata :
50. | S.R.Dhar, BA. 08.05.53 09.02.76 | 011282 | 161185 | 081295 | BR | 7
51. | D.R.Saha, MA. 02.01.57 18.0382 | 27.0487 18.03.82 081295 | DR | ]
52. | R.K. Sarkar, MSc. 30.11.58 06.07.82 | ~ 27.0487 06.07.82 08.12.95 | DR ]
S3. | Sukanta Das, B.Sc. 13.10.59 26.03.82° | 27.0487 26.03.82 08.1295 | DR
54. | Srijan Ganguly, B.Com. 01.08.55 13.02.76 | 011283 16.11.82 08.12.95 PR
S55. | Biren Saikia, (ST) B.Sc. ] 011255 | 150182 | 57.0487 19.01.82 08.12.95 DR
56. | Subhrangshu Deb, M.Sc. | 010257 | 010482 | 27.04.87 01.04.82 08.12.95 DR
S57. | Smt. N.M. Phukan, M.Sc. | 010356 | 26.0282 | 27.0437 26.02.82 08.12.95 DR |
S8. | Abhijit Ghosh, B.Sc. | 031152 | 210276 01.04.82 26.10.81 | 081295 PR |
| 59. [ 'Manoj Kr. Brahma,(ST) M.5c. | 09.02.55 12.07.82 13.05.87 120782 | 081295 DR |
| 60._| Gopal Ch. Das, (SC) BA(H), LLB 01.01.56 25.01.77 01.05.80 21.09.81 | 081295 PR
® |61 | Alok Chakraborty, B.Sc. 16.07.58 28.01.82 | 27.0487 280182 | 310396 DR ]
62. | N.M. Baishya, B.A. 20.10.57 010482 | = 27.04%7. 01.0482 | 210396 DR ]
63. | R.K Sharma, BA. | 010360 | 26028 | 29.04.87 26.0282 | 290996 | DR ]
. Biswajit Bhattacharjee, Matric | 30.06.56 | 20.06.76 | 01.12.82 16.11.82 29.039.96 PR | DG, Export Promotion, N/Delhi |
A.K. Saikia, M.Sc. | 010159 | 220182 | 29,0487 22.01.82 | " 29.09.96 DR ]
_Dipak Bhattacharjee, B.Sc. | 16.08.57 | 220182 | 29.04.87 22.01.82 | 25.09.96 DR | _ DG, Vig. Kolkata |
Padmeshwar Pegu, (ST) B.5c, | 310156 | 080482 | 130587 08.04.82 | 39.09.96 |__DR | ]
Priya Ram Barua, P.U. | 010251 | 021170 [ 011287 16.11.82 | 210697 PR ] ]
P.S. Purkayastha, i, B.Sc. | 011256 | 240382 | 130587 24.03.82 21.06.97 DR ]
Ms. Purabi Dev Gupta B.A. - | 011254 | 011176 | 01.12.82 16.1182 | 270697 PR |
Sachindra Nath Das, (SC), BA [ 021255 |  06.05.77 | 01.088% 23.0981 [ 21.06.97 PR
Pranab Kr. Sharma, B.Sc. | 010358 | 14.0482 |  13.05.87 140482 | 160198 DR 4
Rathindra Bhattacharjee, HSLG | 061154 | 281076 | 011287 16.1182 | 160198 | PR |
Naba Kr. Barua (ST), B.Sc. | 010155 | 29.01i82 | 13.05.87 29.01.82 | 16.03.98 DR |
- | B.B. Saikia, (ST), B.Sc. [ 12.09.52 31.0882 | 130587 31.0882 | 200598 | bR [
<« ‘ [ 76. | Smt. Melicia Synnah, (ST) M.A. | 30.03.58 04.01.82 | 130587 04.01.82 | 200698 DR
I [ 77. | M.M. Neog, (5T) B.Com. | 01.0156 02.04.82 | 130587 02.04.82 | 200598 DR |
- [ .78. ]| D.N. Doley, (ST) B.Corn. | 300753 | 20.0283 | 13.05.87 200282 | 20.0698 | DR | ]




e 2 8Y SPEED POST e
B OF FICE OF THE CHIEF COMMISSIONER - W
i CENTRAL EXCISE & CUSTOMS

\
' SHILLONG ZONE (b/\J / CE\

NORTH EASTERN REGION

3 Floor, Crescens Bullding, M.G. Road, Shiliong - 793°001.
Phone : 0364-2500131. Fax : 0364-2224747

E-Mall: ccshiffo@excise.nicin  EDECS: {zone18)
C.No. 11(34)1/ET-1/2008/ 9\9 { g ~ .Dated: 0 g SEP 2010
\ g al
To 9 xfal Adminiswrative Triou
The Under Secretary (Ad.I1.B) ' ' ‘ " -
Ministry of Finance, i ¢ ' '
Deptt. of Revenue, ' . pa
Central Board of Exclse & Customs, Y N .
North Block, » 2 5 D“U | ’ZDH :
New Delhi - 110 001, ) ; . y
Sir, ' 2 Guwahati Bench «:¢
Subject : All indla Senlority List of Supdt. of CE Promoted/Appointed from O

01.93 td[Ale
31.12.97 - correctlon regd. .

1. This Is to Inform you that on golng through the All India Seniority List of Superintendent of Central
Excise promoted/appointed from 01.01.93 to 31.12.97, as uploaded In the website, some anomalles in
respect of Date of Birth, Date of Appointment as Inspector, Non Incluslon of category l.e., whether SC/ST etc.
have been percelved In respect of some of the Superintendents of this Zone. You are, therefore, requested to
make necessary rectlfication as per Annexure-‘A’ enclosed.

2. There are names of some Superintendents still figuring In the Senlority List who have elther
Retired/Voluntarily Retired/Explred/Promoted/Terminated. The names of those Superintendents are
enclosed herew(th at Annexure-‘B’ for deletion from the Sentorlty List.

3. It may also be mentioned here that senlority of Shrl James Gulte, Superintendent has been re-fixed in
-accordance with CAT, Guwahati's judgment order dated 17.11.09, as such, he should be placed below Shri
P.S. Das (SI.No. 896) and above Shrl Aswinl Kumar Das (SI.No. 897) of the Senlority List. The detalls of Shri
James Gulte Is enclosed and marked as Annexure-‘C’ for refixation.

4. Further, it Is 1o Inform you that there are 9(nine) Superintendents who have been promoted to the
. Brade of Superintendent prior to 01.01.93 and their names obviously doesn't figure In the list. But, It 1s not
' known as to whether there Is any discrepancy in any of the entrles made agalnst thelr names. Therefore,
~ detalls of the above 9 (nine) officers are also forwarded herewith and marked as

Annexure -'D’ for
verlfication. Devlation If any, found may be rectified and the same may be Intimated to this office at the
earllest.

This issues with the approi/al of Chlef Commissloner, Central Exclse & Customs, Shillong Zone.

Enclo: As above,

: . Yours faithfully,

_ | ~ K K (?QMW);b
. \‘\Q L.S. Vanchhawng)

: . ‘ KE’ Joint Commissioner (CCO)

) " & 5 C .




B ’ No. as per
. All India

Senlority List

— |D -~
g rd
ANNEXURE - ‘A’ y 93\*
[ Name of the Offier———

S/Shri

Actlon to be taken for correctlon

Date of Birth to be corrected as 28,09,
Instead of 28.01.53.

Date of Birth to be carrected as 01.04.55
instead of 01.04.56

Date of Birth to be corrected as 2_9,01.53 "
Iinstead of 27.01,53. ’

Date of appointment as Inspector to i‘)e

corrected as 06,01.78 instead of 22.11.79

ST category is not mentloned against his
name.

Date of Birth to be corrected as 03.02.54
instead of 25.03.54,

ii2 Md. Joynul Abedin

WW
TT R. Bhattacharjee
RS T Tuankhanthang
6.1 1385 p. Bhattacharjee
7.1 1704 | Shubhrangsha Dap-
TWW
TWW
10.| 1709

12,

13.

14,

1835

p——————— |

2064

—— |

2876

S

.| Gopal Ch. Das (SC)

11, 1834 A

- Chakraborty

Date of Birth to be correct

ed as 01.02.57 |
Instead of 01.03.57.

Date of appolntment as Inspector to be
corrected as 26.10.81 Instead of 16.11.82

ST category is not mentloned against his '
name.

Date of appolhtment as Inspector to be
corrected as_21,09.81 instead of 16.11.82

Date of Birth to be correc

ted as 16,07.58
Instead of 10.07.58.

N.M. Baishya

Date of Birth to be corrected as

20.10.5
instead of 20.12.57.

Padmeshwar Pegu

ST category is not mentioned a

gainst his
name. e

Sachindranath Das

SC category is not mentioned against his
name and Date of Birth to be corrected as
- 02.12 55 Instead of 01.12.55
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’ ANNEXURE - ‘B’

3l Sl. No. as per All India Name of the Officer Remarks?

" No. Senlority List iy

S/shrl

e 117 Sashidhar Pegu (ST) | Retired /
2 374 |.Dhirendra Nath Retired  /
3 375 Biren CH. Patir (ST) Promoted - SN
4, 376 K.C. Sarkar Retired o, /
5. 377 Alexander Lywalit ’Promoted/Exp!r‘d§§ [E
6. 378 Chandler Shullal . Retired . W)Y
7 380 R.C. Das ‘ Reétired B '
8 381 Rupnath Pegu (ST) Promoted .
9. 383 K.C. Gogol Retlred .
10. 384 R.C. Dey s Retired

11. 386 Kalparam Kachari Retired

12, 387 Chalau Hauzel (ST) Promoted
13. 388 Nanl Gopal Sen (SC) Retlred

14, 389 Alagrl Swaml (SC) Retired
15, 582 Samindra Nath Retired
16. 583 Gopal Ch, Paul Retired
17. 584 Samlr Chakraborty Retlred

*18. 881 N.C. Katakl == Retired
19. 882 D. Paul Retlred

20. 883 G.C. Sarkar Retired-

21. 892 Bapukan Patir (ST) Retired

22, 894 Gobinda Thabah (ST) Voiuntarily Retired

23. . 1708 P.R. Mullick (SC) Retired

24, 2062 Amar Kr. Sinha Voluntarlly Retlred .

25. 2063 B.K. Baishing (ST) Explred

26. 2872 Dinesh Mahanta Terminated -

27. 2875 Smt. R.M. Shabong (ST) Retired j

¢ Date of Birth of Shri N.C. Kataki was wrongly shown In the Senlority List. His Date of Birth Is
- 08B.04. 50 and not 08.04.56 as shown in the Senlority List.

ANNEXURE - ‘C’
Name, Whether SC/ST | Date of Birth | Date of Apptt. as | Date of Apptt. as Commissionerate- B
) . Superintendent Inspector ‘
| *JAMES GUlTE (ST) 07.11.59 | 08.06.04 06.02.82 SH!LLONG.

* Above officer may be placed below Shri P.S. Das (SI.No. 896) and above Shrl Ashwinl Kr. Das
(Sl No. 897)
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N ANNEXURE - ‘D’

/A : Sl

Name, Whether SC/ST | Date of Birth
No.

Date of Apptt. as
Supdt.

Deemed

Date of Apptt.
Date

as Inspector

1. | D.K. Majumdar

-23.01.51 17.09.92

N.K. Nath

19.01.51

17,0092 19.00.71

: @

M.K. Bose

- 27.0L.77 J
2. | AK. Dutta 010253 17.09.92 — 270177 J
3. |PK Singha Choudhury 01.02.51 17.09.02 = 200177 }
4. | 1A Wallm 09.0357 R = 570477

5.

09.1051 17.09.92

-~

|
|
19.09.77 l

A.K. Choudhury

01.06.63 17.09.92

19.09.77

o o

Kisalay Das

19.03.55 17.09.92

|
|
Tushar K \
ushar Kar . \
|
|
|
|

©

|

\ | i

| | \

\ 17.00.02 \ \
011153 \ 17‘09.92 \ \ 380177

| | \

| | |

| | |

| | |

04.10.78 J

% Comtral Administrative Triounal

# Guwahati Bench
-+ TR A8

ped
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' ! - COURT MAT,TER: o,
I ' - 3 J
1 OFFICE OF THE CHIEF COMMISSIONER Yty
. CENTRAL EXCISE & CUSTOMS
|- SHILLONG ZONE
P NORTH EASTERN REGION 1
T 3 Fk.mr, Crescens B

v uliding, M.G. Road, Shillong - 793 001. Ll o)
0364-2600131. Fax : 0334-2224747 E-Mali: ccshillo@excisenicy  EDECS: (zbn

e18) -~

PR [ bu“’"?hj."l 0.
C.No.l(34)1/ET-//2009)

YT | oats: 1§ g L
To Wq“ .

#

The Deputy Secretary (Ad.I1.B),

Ministry of Finance,

Deptt. of Revetiue, - .
Central Board of Excise & Customs, . !
North Block,

New Dejhl - 110 001,

Sir,

Sub;ect!: All indla Senlorlty List of Superinte

fdent of CE Promoted/Appointed from 01.01.93
l t031.12.97 - regd, - j

Please Jefer to our letter under even No; 13291 dated 09.09.10 on the hbove subject. (Copy
enclosed), ‘ .

. You aré requested to Intimate* by Ret*m Fax whether the senlority of Shil James Gulte,
Superinterident has been refixed In the-light of the|CAT Guwahatl's order dated 17.11.09 as per aforesalf
letter and whetHer the same has been lncorporated’,_ln the All Indla Sentority List bf Stperintendents In the
departments website.

it Is further Informed that the date of appoln{ment as Superlhtendent may be corrected as 29.06.94
Instead of 08.06,04. , '

The matter Is most urgent as Shrl Guite, Supd?

- has filed a contempt petition in the CAT, Guwahat!.
Encld: As above. '

Yours falthfully,

R W"M‘ﬁ "# 200
_ t?%%anchha ng)(
| _ z\ (/Addltlonal Commissioner (CCO)

|
|
|
|
|
|
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i A
v N R Twiens ! Department
FE e, I 0 8y, ;:m ‘mf’ Central Board of Excise and Customs= :
fl‘; ::& CHES COBMIY 3% CUSTOMS & CENTYA Adm'mistratiqn Section LB~ '
‘v;;;o:.; ew PEGIUN, S l.':)m:ua.-.ym:L PR :
Py .- PR . .
(bl R ol o - New Delhi, the 8 April, 2011
f&uthofities under CBEC :
| f Central Excise

I\P“ :
U “\All the Cadre Controlling
< .
rintendents O

.,
All Thdia Sepiority Lists of Su
' [01.01.1993 t0 31.12.1997

; §
;. Subjfect:—Correcﬁons in the i
X 4 | forthe period from 01.01.1986 10 31.12.1992 and
H . L3 wERE
< . ' ’ .
S, | o : o
i ed that a number of 'repyasentations are, being -reoeiyed; from
with/without the pecific

- \ry)’ Y i It has been ob
> vatibus Cadre Controiling Authorities under CBEC individual officers
recdﬂmendaﬁonsloonﬁrm:;ﬁon'iof information of the Cadte Controlling }i\nthorities for chrrying
i Seniority 1ists (ALSLSs) of Superimendenjts of Central Ex ise for
31.12.1997. : .

k\ v 9 o out: porrections i the All India
R \),Ai“  the period from 51 01,1986 to 31.12.1992 and 01.01.1993 t0
é”’ V 2. . The matter has beer) examined in the Board (CBEC) and it hhs been decided that the
: exetcise of carrying out corredtions in the AISLs forl the above mentioped period in regpect of.
{1onger be kept open-ended. However, With & view 10 pte-empt
from the concerned office Xs as a

sonal particulars should no

possible litigations, it bas beendecided to invite reprebentations. 1

jast opportunity, for making corrections in the a8boVe St id ‘A1SLs through!the, concemed

3. All the Cadre Contorlling Authorities are, therefore, requested 10 bring th
Jecision of the Board to the notice of all the Superi }endems under their administrativ contro

ncluded in -the pdgLs for the . period from 03.0 {1986 to 31.12.1992 and 01.01.

31.12.1997. and forward such fepresentations received from the individ\i,u\ officers a}ONRY thth
6p§C: Lo mmendations of the Cadre Controlling 2 ufhorities, supported; by docune
edidence to the PBoard latest By 30.04.2011. Propp‘hﬁ"i'eceiv:ed after the above'cut-‘oﬁ,“ da

. el

will not be entertained.
All the Cadse Coutrolling Authorities (CCAS) under CBEC may &lso send copies
1o the Board but are: stll pending for carrying out <0 o
i ance of the decision menyion

mitted to the Board in pursu

LI od that cases that form part of the consolidated pro gal be

ittetl by the CCAs ipcorporating the resentati fom the individual © cers
isg of the last opportuixity being given and the cases pend'mg'with the CCAI oard

: ut corrections in the AJSLs and no isolated cases which Aire

Ye: asidered for carryipg ©
det! in the cpnsolidated roposel will hence forth be considered.

ly gcknowl l ge receipt of this %etter. '

: .-.ﬁ-‘-_‘——

. (JOSEPH
UNDER SECRET ARY TO THE GQ
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FAX N3, Ma
lar,

OFFICE OF THE DEPUTY COMMISSIONER
CUSTOMS DIVISION : IMPHAL _
Now Checkon Road, Opp. I'alace Gate, Jmphal East, Manipur-793 001
Tel # 0385-2444398/ 2442838; Fax # 0385-2444398

-ORDER

24 2911 11:58AM

Dated, Imphal the 22" March 2011

15 ) AN NEXURE-F
/ (

N

F2

ventral Adminigtretue Tridunal
WITTRIAE STy

{23 dul

4

o)

Guwsahati 2ench
AT RS

{n pursuance of Estt, Order No. 49/2010 dated Shillong the 18"
Pebruary, 2010 of the Commissioner, Office of the Commissionet of Central Excise,
North Eastern Region, Shillong communicated under letter C NoJIB)VET-
111/2005/3161-79 dated 19" February, 2010 Shri james Guite, Superintendent,
Customs Division, Tmphal has been
Supetintendent Group /B w.e.f. 20.06.1994 and bis pay will be fixed notionally w.e.f:
29.06.1994 but he {5 not entitlod for any arrears of his pay as he did not work in the
higher capacity as Superintendent w.e.f. 29.06.1994. Accordingly, his pay has been
fixed as shown below :- ’

Pre Revised Scale

(1) Inspector scale - 1640-60-2600-75-2900
(2) Supdt. Scale - 2000-60-2300-75-3200
Pay as on 29.06.1994 - - - - PR Rs. 2,180/~
Add 01(ong) increment on lower scale . - - - - Rs. 60/-
Pay fixed in the next higher stage inthe - - - - Rs, 2,300/
pay scalc of Rs. 2000-60-2300-75-3200 w.e.f. 29.06.1994
with D.N.L on 01.02.1 99s.
Pay on 01.02.1995 - - - - - Rs. 2,375/-
Pay on 01 02.1996 - - - - - Rs. 2,450/-
Pay on 01.02.1997 : - - - - - Rs. 2,525/-
5™ Central Pay Commission (RP) Rules 1997
Existing Scale - 2000—60—2300-75—3200
. Cortresponding Scale - 6500-200-10500

(a)  Bxisting pay as on 01.01.1996 - - - - Rs. 2.-3757
() D.Aason 01.01.1996 ( 148 9% of basic pay) - - - Rs. 3.?1 ?) -
@ 1 jnstalment of LR - - - - Rs. 2081/-

1 Instalment of LR. (10 % 0f pasicpay) - Rs. 23%
1. Total existing emoluments (8) to (¢) - - - - ‘:5 6%13 "
2. 40 % of basic pay in existing scale - - - - lRsz . e

* Total of items 1 and 2 - - - i . o
Revised Pay fixed under sub- rule weef. 01.01 1996 - ' 5;{2 Z/i?)(())// )
Pay on (\1.02.1996 - - - " '. | Rs.. 7"700/_
Pay on 01 .02.1997 - - v : R . Rs- 7'900/_
Pay on 01 .02}998 h - ' - ) . - Rs. 8,100."
Pay on 01 02.1999 - - - ) ) R Rs. 2,300/
pay on 01.02.2000 - - -
Contd on fage «2r

promoted notionally to the grade of
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Pay on 61.02,200} - - e - - - Rs.8500/-

Pay on 01.02,2002 - - - - - - “~Rs=8l700/-

Pay on 01.02.2003 - - - - - - Rs. 8,900/-

He has been granted 1* Assured Career Progression Scheme w.e.f. 09.08.99 vide Istt,
Order No. 56/2004 dated 31.03.2004 communicated under C.No.11(24)1/ET-1/99/9776.
95 dated 02.04.2004 His pay as on 09.08.1999 in the pay scale of Rs, 6500 ~200-10500 is
Rs. 8,100/- :

Pay fixed in the next higher stage in the pay scale of Rs, 7500-250-12000/- under FR
22(1)(a)(1) = Rs, 8,500/- w.e.f. 09.08.1999 with D.N.J. on 01 -02,2000

Pay on 01.02.2000 . - - - - Rs. 8,750/-
Pay on 01.02.200) . . - - . . Rs. 9,000/-
Pay on 01.02.2002 - - - - - - Rs. 9,250/-
Pay on 01.02.2003 - - - - - - Rs, 9,500/-
Pay on 01,02.2004 - - - - - - Rs. 9,750/-
Pay on 01,02.2005 - - - - - - Rs.10.000/-
Pay on 01.02.2006 - - - - - - Rs.10,250/-

Upgradation of pay scale In the grade of Superintendent vide Miniustry's OM
F.N0.6/37/989-100 dated 21.04.2004

Old Scale - 7500-250-12000
New Scale - 8000-275-13500
Pay as on 21.04.2004 - - - - - . Rs. 9,750/-
Pay fixed in new seafe w.e.f. 01.02.05 with DN on 0| 02.2006 - Rs. 10,200/-
Pay on 01,02.2005 - - . - - - Rs. 10,200/-
Pay on 01.02,2006 - - . - - - Rs. 10,475/-
6" Central Pay Commission (RP) Rules 2008
(8) Basic Pay on 01.01.2006 - - - - - Rs. 10,200/-
(b)  Dcarness Pay (50 % of basic pay) - - - - Rs. 5,100/-
(©  Dearness Allowances ( 24 %) - - - - Rs. 3,672/-
(d)  Towi emoluments - - - - . Rs, 18,972/-
Pay fixed on 01.01.2006 - - - - - Rs. 18,980/-
(Grade Pay) - - Rs. 4.800/-
Pay on 06.02.2006 - - - - - - “Rs. 18,980/-
’ (Grade Pay) . - Rs. 5,400/

Contd. on Page «3*
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Pay on 01.07.2006 - - - Rs, 20,440/~ Rs. 5,400/
Pay on 01.07.2007 - - - Rs. 21,220/- Rs. 5,400/-
Pay on 01.07.2008 - - - Rs. 22,020/~ Rs. 5,400/
Pay on 01.07.2009 - - - Rs. 22,850/~ Rs. 5,400/
Pay on 01.07.2010 - - - Rs. 23,700/- Rs, 5,400/
;;zﬁ,
( H. Soikhanthang )
DEPUTY COMMISSIONER
CUSTOMS DIVISION ;: IMPHAI
C No.l1(24) L/Estt/Fixation/CUS/ACI/2010/ g }@ Dated:- 2D / 3 / Y

Copy forwarded for information and necessary action to :-
. The Commissioner, Customs (Preventive) North Eastern Region, Shillong.
The Pay & Accounts Officer, Customs & Central Excise, Shillong.
The Assistant Chief Accounts Officer, Customs Hars. Shillong.
Shri for information.
Bill Section, Customs Division, Imphal.
service Book of person concerned.

o L

( H. Mémcha Devi)
v ADMINISTRATIVE OFFICER
CUSTOMS DIVISION ; [IMPHAI
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IN THE CENTRAL ADMISITRATIVE TRIBUNAL: GUWAHATI BENCH
- GUWAHATI

Contempt Petition No.48 2010 B
g8 2
[n OA No. 229/2009 © ESER
B
~ Shri ]ames Guite Supermtendent nEFg
v B B :
e Petltloner ? 'gs g ES , ;
| E E £ gY
-Vs- | 3 §cf\
Shri V. Sridhar & Ors gd‘
| KN
3

Respondents /Allege %

Contemnors

IN THE MATTER OF ' '_ R Q
‘ o g

Written Statement on behalf of all the : i ¢
Respondents L L &

WRITTEN STATEMENT

1 Sri Subinoy Bhowmik, son of Late Sushil Kr, Bhowmik, aged about 56. Vye'ars, Aresidént of

Bhangagarh, Guwahati do hereby solemnly affirm and state as follows- .

/ 1. Thatlam at present working as the Deputy Commissioner, Service Tax, Guwahati Division and |

am competent to and authorized to file and swear this affidavit on behalf of all the respondents.

2. That'l perused the'Contempt Petition and understood the contents thereof. | do not admit any
of the allegations/averments which are not borne out by records. All the-aIIegat'ions/averments “

which are not sbecifically admitted hereinafter shall be deemed as denied by the deponent.

3. That in regard to the statements made in paragraphs 1,2,4 and 5 of the petition, the deponent
- 7 has no comment to make thereon as those are mostly matters of records. HoWever, the

deponent does not adfnit anything inconsistent with and/or contrary to records. "
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4, That in regard to_the statements made in parag apl?*3

‘ been sent for necessary rectlﬁcation in the All India Seniority List of the Superintendents.

<0 ¥ SATAOR Yl ]

 Senta «m; RSy “?ﬁml
=8 Ft5 ZSlZ R

Ssaveine lﬁ@mﬁ

state that the contention of the applicant is not correct. On receipt of .the vorderl dated

- 17.11._2009 passed by the Hon’ble CAT, Guwahati Bench, proéess was ‘initiated for notional’

'prom_otio'n of the applicant w.e:f. 29.6.1994 and'accordingly the Estt. Order No.'49/'2010 was

issued on 18.2.2010.

A copy of the Estt. Order N0.49/2010 dated 18.2.2010 s

annexed herewith and marked as Annexure-1

That in regard to the statements made |n paragraph 6 and 7 of the petition, the deponent begs'

_‘ to state that on'.'receipt of the order dated 17.11.2009 passed by the Ho_n’ble'_CAT,' Guwahati

Bench, necessary -'correction'have been made which is evident in the :Seniority l.ist as on

10 6.2010 but the same has not yet been uploaded in the departmental websnte The Central

Board of Excrse & Customs (CBEC) has also been intimated vide Ietter No. ll(34)1/ET-_’

l/2008/13291 dated 09. 09.2010 for re-fixation of seniority and subsequently remmder has also

e

ST

A copy of the letter No. II(34)1/ET-1/2008/13291 ‘dated

109.09.2010 is annexed herewith and marked as Annexure-2 -

In compliance to the judgment dated 17:11.2009 passed by the Hon’ble CAT, Guwahati Bench,

in. O.A No.229/2009 filed by Shri James Guite, Superintendent, Central Excise, the

Commissioneratef of Central Excise, Shillong, issued order for p‘romotion'of Shri»lames' Guite -

vide Office Memorandum of F.No.A- 23018/9/2010 AdlI-B dated 04.11. 2011 has decided to |
mcorporate the name of Shri James Guite atS. No. 896A i. e below Shri P.S. Das (at S. No. 896) and.

, above Shri Aswmi Kr Das (at S.N0.897) in the All Indla Seniorlty List of the Supenntendents of

Central Excise for the period from 01.01. 93 to 31.12. 1997.

. A copy of the Office Memorandum of F.No,A-23018/9/2010-

AdlI-B dated 04.11.2011 is annexed herewith and marlted as

Annexure-3 )
A Mﬂ&
oy ~
e . aihdfra's, Bhowmick :

mmy u imissioner
farad fe, TR
Semce-Tax Divmon, Guwahati

e
,«j},d/

g peti |on “the ¢ eponent begs to.

| ‘notionally w.e. f 29.6.94 vide Estt Order No0.49/2010 dated 18.02.2010. Consequently, the CBEC ,
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So far as fixation of pay w.e.f. 29.06.1994 is concerned the ﬁxatuo!n has been glverg ect(to vide ' ;

! RGN
order dated 22.03.2011 communicated vide letter C.No. 11(24)1/Estt/Fixation/Gus, tl /30

' dated 23.3.20111.

A copy of the letter No. C.No.lI(24)1/‘Estt/Fixation/Cus/ACI
/2010/730 dated 23.3.2011; is annexed herewith and marked

as Annexure-4

6. Thatin regard to the statements made in para-8 of the petition, the deponent begs to state that
“the question of willful and deliberate non-compliance of the order dated 17.11.2009 passed by
the Hon'ble CAT Guwahati Bench, is factually incorrect, as this office has taken all possuble steps

" to lmplement the order in true spirit which is ewdent from the above submissions.

)},u}“'{m«(y Oghcromme ‘-

. qfiifYaR!S. Bhowmick
Dy rommwsmner

dar.ar i o, TR

Service-Tax Dms.on ‘Guwahati.
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I, Sri Subinoy Bhowmik, son of Late Sushil Kr Bhowmlk aged about 56 years, presently working as the

Deputy Commissioner, Service Tax, Guwahatl D|vnS|on do hereby solemnly affirm and declare that the

statements made in paras.... '}AW 3/ _of this written statement are true to my

knowledge and those made in parasAi,S’ being the matter of records are

“true to my linformation and derived therefrom which | believe to-be true and rest are my humble

submissions made before this Hon’ble Tribunal.

And | sign this verification on this ....... \ %ﬂ" ............................................... day of January, 2012

at Guwahati.

A DEPONENT

L&)A)Q\M‘\a/ W

5. Bhowmick

o sioner
D Commission,
'-mt%w..*’ 'V"‘"':\

' ision, 2.
Service-Tax.DiV\snon,Guwaha
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\ Gov«.rnment ofIndm N\
§ ] : MINIS’I‘RY OF FINANCE
Y. 4 DEPARTMENT OF REVENUE-
3 C - - TOFFICE 'l HE COMMIbeONER OF CENTRAL EXCISE
: WIORI‘_.LLOW COMPOUND M.G. ROAD
o S m—— W@u&m 1 . Shillong =793 001
el 91-0364-2504480/ 2223030 jy t?)cunnhhngﬁ-ﬂﬂﬁl p x.-Mnu cexsh m@cxme,mg,m EDECS comoa
/ o TTIE — TR

- ESTABLISHMENT e RNO. 4972010 .
_ DATED SHULONG THE :LaTN FEBRUARY 20;_LQ

- Subject: - Establlshmeni prom'ouon, t'ransfer and powng inthe gradc of Superlntendem Gr 'B'

Shri James Gulte, Superlntendent of Central Excnsc and Cu:;toms is hereby promoted notlonally to .
the grade of Superlntendent Gr. ‘B'w.e.t 29 .06.94 and his pay wiil be fixed notionally w.e.f 29, 06.94 but. he is. not . .
entltled for any arrears of pay as he dld not work In the hlgher capaclty as Supermtendent w. e f.. 29 06 94 ;

The senlorlty ln respect of Shrl James Guite wlll be placed below Shri Partha Sarathl Das and _
above Shri. Aswlm Kumar Das. -

.

.

(s R, BARUAH )'_' '

AW : , oo
| ﬁ‘ S S ST - con
c.No. u(a)z/zr-m/zoos ‘<’ oL Dated - 19 FEB zmo
Copy forwarded tor lnformatlon and necessary actlon to - ‘ )

1. The Jolnt Secretary(Admn) Central Board of Exc\s‘. and Custom... North Biock New Delh\ 440 -
002. | .
The Chief Commissloner, Customs and Centml l—.xclse, uhmong ‘.one ‘CRESCENS‘ Bullding,
M.G. Road Shiltong -4, _
The Under Secretary. (AD.II B), Central Board of Excise and. Customs wa Delhi.
The. Commlssloner. Customs (Praventive), NER, Shitlong. .
. The Commlssloner. .Central Exmse, Dsbru&,arh/Guwahati/Shlhom,
The Jolnt Commissioner, Customs (Preventive), NER, Shillong.
Tho Assistant Commissioner (P&N), Central Excls &, Dibrugarh. LT .
The Deputy/Asslstant Commlssloner, lmphal Customs Dlvl..lon. Copy meant for the concerned -
' officer s enclosed. . : R o s ;
Q. - The PAO,.Customs & Central Exclse, Shnlong L L e
10. Accounts/Personnel Appralbal cell/ClU-Vigliance Branch/Computér Cel!/Persoxm'nel"Li,ti_gatlon-
Cell, Central Exclse Hqrs. Shillong. ' T
\%Shrl James Guite, Superintendent for complmnce : A ‘
12, The General Secretary Group ‘B buperlmende,nt., Aosociat\on Cu>toms & Centr'al Exclse,
Shiltong. : _
13. Guard Flie. o
#rd

- (LS.VANCHHA \ING)
'lNT MMISSIONE

N

@ﬂ@@?@

,"-"'_'”“;f’. 'U'I'T |'HidﬂCE, ) Ue artn
Revenue, Govt.. of India. P '

. N . . ‘ North B‘lQC“k,_ Ne x Delhf-"l 71-7 1.
sMYEkET‘WY& T |

. WIS Bhowmu:k
™ b eer
: iy

1‘2‘:,.

Ser i 1ui L'.,,.'.-‘.'..-u, Cuveahiati,
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B OFFICE OF THE CHIEF COMMISSIONER - e R
o CENTRAL EXCISE&CUSTOMS . ' Q()
1 SHILLONG ZONE_ \
NORTH EASTERN REGION

3" Floor, Crescens Bullding, M.G. Road, Shillong - 793 001.
Phone : 0364-2600131. Fax : 0364-2224747 E-Mall: ceshillo@exclse.nicin  EDECS: (zone18)

C.No. ||(34)1/ET-|/290%5@( g , | . -Dated: g g GEp 2010
\ _ .

To

The Under Secretary (Ad.I1.B)
Ministry of Finance,

Depitt. of Revenue, ' A0 m V"%é. i
Central Board of Excise & Customs, LAt T 071
North Block, : { Tty -"’%m.m
New Dethi - 110 001. i . ;
- ‘ ' o

Sir, S : .. - l

Sublect : All indla Senlority List of Supdt. of CE Promoted/Appolnted from 01.01.93t0 b o 3
31.12.97 - correction regd. ‘ _ %ﬁ"f-mf W e i
1.

« et ‘ i
- . LIPS TN 2N B
This Is to Inform you that on golng through the All India Senlorlty List of Superintendent of Centra e ~ i
Excise promoted/appointed from 01.01.93 to 31.12.97, as uploaded In the website, some anomalies In T
respect of Date of Blith, Date of Appolntment as Inspector, Non Incluslon of category i.e., whether SC/ST etc.

have been percelved in respect of some of the Superintendents of this Zone. You are, therefore, requested to
make necessary rectlfication as per Annexure-'A’ enclosed. . )

2, There are names of some Superintendents still figuring !n the Senlority List who have either
Retired/Voluntarlly Retired/Expired/Promoted/Terminated. The names of those Superintendents are
enclosed herewith at Annexure-'B’ for deletfon from the Senlority List.

3. It may aiso be mentloned here that senlority of Shri James Guite, Superintendent has been re-fixed In
accordance with CAT, Guwahatl's Judgment order dated 17.11.09, as such, he should be placed below Shrl
P.S. Das (Sl.No. 896) and above Shri Aswinl Kumar Das (SI.No. 897) of the Senlority List. The detalls of Shri
James Gulte is enclosed and marked as Annexure-'C' for refixation.

4, Further, It Is to Inform you that there are 9(nine) Superintendents who have been promoted to the
. Erade of Superintendent prior to 01.01.93 and thelr names obvlously doesn't figure In the list. But, 1t Is not
' known as to whether there Is any discrepancy In any of the entries made agalnst thelr names. Therefore,
" detalls of the above 9 (nine) officers are also forwarded herewith and marked as e -'D' for

verification. Deviation If any, found may be rectified and the same may be intimated to this office at the
earllest.

'S

This Issues with the apprdval of Chlef Commissloner, Central Exclse & Customs, Shillong Zone.

Enclo: As aﬁoye,

Yours falthfully,

(LS. Vanchhawng)

Joint Commissloner (CCO)
(/ .

Mmy Ddrrsend

i T A, SIS, Bhowmick 4
' y. Commissioner
i Far-a Prav, P

Service-Tax Division, Guwahati.

§ - e -
fir g et st oY -
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. 27 ANNEXURE - ‘B’ £ A
‘. ~J s : . i . \0
/ ) 3l Sl. No. as per All india Name of the Officer Remarks T
‘ " No. Senlority List "o
S/Shri
1 117 ) Sashidhar Pegu (ST) | Retlred
2 374 1{.Dhirendra Nath - Retired
{ 3 375 Blren Ch., Patir (ST) Promoted -
' 4 376 K.C. Sarkar Retlred -
5. 377 Alexander Lywait ~Promoted/Exp!red £
! 6. 378 Chandler Shulfal - Retired . -~ }!
: 7 .- '380 R.C. Das | Rétired
8. | © 381 Rupnath Pegu (ST) | Promoted -
9. 383 K.C. Gogol E ) | Retired .-
10. 384 R.C. Dey 5 : Ret\red; o
11, - 386 Kalparam Kachari Retirad ]
12, 387 . Chalau Hauzel (ST) Promoted
{13, 388 Nanl Gopal Sen (SC) Retired
14, 389 Alagrl Swami (SC) Retired
15. 582 Samindra Nath Retired
16. 583 . { Gopal Ch. Paul Retired
17. 584 Samir Chakraborty Retlred
_ 18, 881 N.C. Kataki = Retired
i 19. 882 D. Paul Retired
T 20. 883 G.C. Sarkar Retlred
21, 892 Bapukan Patir (ST) Retired
22. 894 Gobinda Thabah (ST) VquntarlIy'R'eHnad
23. . 1708 " | P.R. Mullick (SC) Retired
24, . 2062 Amar Kr. Sinha Voluntarlly Retired" . T )
25. 2063 B.K. Baishing (ST) Explred 1. |
26. 2872 Dinesh Mahanta - _ Terminated =~ - Jo
27. 2875 Smt. R.M. Shabong (ST) Retired
+ Date of Birth of Shri N.C. Kataki was wrongly shown in the Sentiority List. His Date of Birth Is
*" 08.04.50 and not 08.04.56 as shown In the Senlority List.

ANNEXURE - ‘C’

Name, Whether SC/ST ‘ Date of Birth ‘ Date of Apptt. as | Date of Appit. as | Commissionerate | = .

Superintendent Inspector o
08.06.04 | 06.02.82 | SHILLONG. j'_

\‘*JAMESGUITE(ST) | 07.11.59. {

* Above officer may be placed below Shrt P.S. Das (SI.No. 896) and above Shrl Ashwinl Kr. Das
. : (S1.No. 897)

\
\

MFWVK oo

oIS, Bhowmick
AIDy. Commissioner
Frar-aa fsrt, Tvmaff'} N
Sarvice:Tax Division, Guwaha

[
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Government of Tadis ! T rining
Ministry of Financc -
Department of Revenue ST i
Central Board of Excise and Customs e
Ad.TTB Section s

WARKRR

Subject:-Correction  in  the Al India . Seniority  List(AISL)  of
Superintendents of Central Excise for the period from 01.01,1993 to
1112 1997 in respect  of Shei James Guite, Shillong Zonal office of
Central Excise
. ANANR
The undersigned is directed to say that in compliance to the Judgement dated
17.11.2009 passcd by the blon'ble GAT, Guwahati Bunuh in O.A N6 220/2000 filad
by Shri James Guite, Superintendent, Central Excisc, the Commissioneratc of Central
Excise, Shillong issued order for promotion of Shri James Guite notionally w.c.f.
10.06.04 vide Bett Order N 40/2010 dated 18.02,2010. Gonsequently, it has heen
decided with the approval of the competent authorily to incorporate the name of Shri
James Guitc ut 8.No.896-A l.c. below 8lui P.8. Das (at S.No.896) and ahove Shri

I
(}/9 To:B3642226215 }pf oS

[l
i

Aswini Kr. Das (at SNo.897) in the All India Senlority List (ATSL) of

Superintendents of Central Excise for the period from 01.01.1993 t0 31.12.1997.

2. Neceasary corrections may be earricd out in the All India Scniority List of
Superintendents of Central FExcise promoted/appointed from 1.1993 to
11.12.1997 posted in the official website of CBEC. -

(YOSEPH ANTONY)
UNDER SECRETARY TO THE GOVT. OF INDIA

DG, Directorate General of Systems & Data Management, 4" & 5™ Floor, Samrat
Flotel, Chanakyapuri, New Dcthi-110021.

Copy t¢ -
(i) The Under Sceretary, Ad.TL Scetion for ncecssary action.

| (i) The Under Secretary, Ad.TT.A. Section for information.

(i) DG, HRD with the request to dcleto the name of Shri James Guite,
Supcrintendont, Central Excisc Shillong Commissioncrate appearing at S.No.1841 in
the draft ATSL of Superintendents of Central Exeioo for the period from 01.01 1998
10 41.12,2008.

© Miw) Tho  Coummivtser af  Cantenl Farging,  Morcliow Lompaund, LG Rl

Shillong-793001 "w.r.t. their letter C.No.1(10)/PLC/CAT/STT/ 1/6636-36 dated
20.10.2011 with the request that Shri James Guite may be informed suitably,

(v) Office order folder
’-I—.“"—-'
(JOSTNIT ANTONY)
UNDER SECRETARY TO THE: GOV L INDIA
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OFFICE OF THE DEPUTY COMMISSIONER
CUSTOMS DIVISION : IMPHAL »
Now Checkon Road, Opp. Palace Gate, Jmphal East, Manipur-795 004
Tel # 0385-2444398/ 2442838 Fax # 0385-2444398

"QRDER -
Dated, Imphal the 22" March 2011

{n pursuance of Bstt. Order No. 49/2010 dated Shillong the 18"
Pebruary, 2010 of the Commissioner, Office of the Commissioner of Central Excise,
North Eastern Region, Shillong communicated under letter C.NoJI(3)2/ET-
11U2005/3161-79 dated 19% February, 2010 Shri James Cuite, Superintendent,
Customs Division, Tmphal has been promoted notionally to the grade of
Superintendent Group B’ w.e.f, 29.06.1994 and his pay will be fixed notionally w.e.fi
29.06.1994 but he s not entitled for any arrears of his pay as he did not work in the
higher capacity as Superintendent w.e.f. 29.06.1994. Accordingly, his pay has been
fixed as shown below :- )

Pre Revised Scale (1) Inspector scale - 1640-60-2600-75-2900
(2) Supdt. Scale - 2000-60-2300-75-3200

Pay as on 29.06.1994 - - Rs, 2,180/-
Add 01(one) increment on lower seale - - - - - Rs, 60/
Pay fixed in the next higher stage in the - - - - Rs, 2,300/-
pay scale of Rs. 2000-60-2300-75-3200 w.e.f 29.06.1994
with D.N.L on 01.02.1995
Pay on 01.02.1995 - - - - - Rs. 2,375/-
Pay on 01 02.1996 - - - - - Rs. 2,450/~
pay on 01.02.1997 : - - - - - Rs. 2,525/
5 Central Pay Commission (RP) Rulcs 1997
Existing Scale - 2000-60-2300-75—3200
Cotresponding Scale - 6500-200-10500
 (a) pExistirglg pay as on 01.01.1996 - - - - Rs. 21;755?
(t) D.Aason 01.01.1996 (148 % of basic pay) - - - Iés‘ 3%60‘-
. - - - - S. /-
@ I instaiment of LR- ) e 238
11 Instalment of [R. (10 % of basic pay) - - - RS- ey
Total existing emotuments (8) to (€) - - - - Rz' ’%0/:
. 40 % of basic pay in existing scale - - - '_ Rq' . ” ol
* Total of items 1 and 2 - - - - i o
Revised Pay fixed under sub- rule w.e.f. 01.01.1996 - {;’; ?72?)(())// ‘
pay on 01 02,1996 - - - ) i i Rs. 7.700/-
pay on 01 02.1997 - - - ) ] ) R, 7,900/
pay on 01 02.1998 - B il ] ] _ Rs. 8.100/-
Pay on 01 021999 - - : ) T . Rs. 8,300/‘

pay on 01 102.2000 - - - |
| Contd on Fage «

| I MYYY‘EY:X
A—b 3 ne «.Y
T ofinfran!S. Bhowmick
1Dy. Commissioner

Far-a s, TR
Servicé-Tax Division, Guwahati.
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Payon01.02.2001 . - - - . . Rs. 8,500/-
Pay on 01,02.2002 - - - . - - Rs. 8,700/-
Pay on 01.02.2003 . . . - . - Rs. 8,900/~
’ He has been granted 1™ Assured Career Progression Scheme w.e.f. 09.08.99 vide st
Order No. 56/2004 dated 31.03.2004 communicated under C.No.1X(24)1/ET-1/99/9776. % . -
95 dated 02.04.2004 Hig pay as on 09.08.1999 in the pay scale of Rs. 6500 ~200-10500 is? Paidtal O/ ;?'gnné'%& Ll
Rs. 8,100/ B N e, 3
Pay fixed in the next higher stage in the pay scale of Rs, 7500-250-12000/- under FR .
22(1)(a)(1) = Rs. 8,500/~ w.e.f, 09.08.1999 with D.NLI. on 01.02,2000 , =~E .. R
Pay on 01.02,2000 - - . - - - Rs. 8,750/~ 4 R
Pay on 01.02.200] - - - - - - Rs. 9,000/-
Pay on 01.02.2002 - - - - - - Rs. 9,250/- i
Pay on 01.02.2003 - - - - - - Rs, 9,500/- ¥ o
Pay on 01,02.2004 - - - - - - Rs. 9,750/
Pay on 01,02.2005 . - - - - - Rs.10,000/-
Pay on 01.02.2006 - - - . - - Rs.10,250/-

Upgradation of PRy scale In the grade of Superintendent vide Miniustry's OM
F.N0.6/37/989-100 dated 21.04.2004

Old Scale - 7500-250~12000
New Scale - 8000-275-13500
Pay as on 21,04.2004 - . . - - Rs.9,750/-
Pay tixed in new seale w.e.f. 01.02.05 with DNT on 0 022006 . Rs. 10,200/-
Pay on 01.02.2005 - - . - - - Rs. 10,200/- !
Pay on 01.02.2006 . - . - - - Rs. 10,475/- ‘
6" Central Pay Commission (RP) Rules 2008 _
(a) Basic Pay on 01.01 2006 - - - - - Rs. 10,200/-
(b)  Dcarness Pay (50 % of basic pay) - - - - Rs. 5,100/
(c) Dearness Allowances (24 %) - - ~ - Rs. 3,672/
(d)  Total emoluments . - - - - - Rs. 18,972/
Pay fixed on 01.01.2006 . - - - - Rs. 18,980/-

( Grade Pay) - - Rs. 4,800/--
Pay on 06.02.2006 . . - - - - Rs. 18,980/-

- (GradePay) . . Rs. 5,400/-

Shri James Guite, Superintendent, Customs Division, Imphal fas been granted 2™
Financial upgradation under Assured Career Progression Scheme vide Esit. Order No.
58/2006 dated 09.06.2006 communicated under letter C.No.H(24)ET-1/20()4/18964-

19013 dated 12.06.2006. Accordingly, he hes been granted 02(two) increments on
01.07.2006

Contd. on Page “3*

‘

1

. ofifieIS, Bhowmick

IDy. Commissioner

Far-a fntm,
Servrice-Tax Division, Guwahati.
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Pay on 01.07.2006 .+« Rs.,20,440/ Rs. 5,400/ )
Pay on 01.07.2007 _ .. Rs.21,220/ Rs. 5400/ W ,,
Pay on 01.07.2008 - . . Rs. 22,020/ _Rs. 5,400/- . a5 o -
Pay on 01.07.2009 - - - 'Rs.22,850/- Rs. 5,400/ Antre, DG R
Pay on 01.07.2010 . - - Rs.23,700- Rs. 5,400~ LTI *’-’??;75;3;,
™ 7 :
. Armm’ /
s,
( H. Soikhantbang )
DEPUTY COMMISSIONER
CUSTOMS DIVISION : IMPHAL
¢ No.11(24)1/Estt/Fixation/CUS/AC/20107 q %@ Datedi- 2D / % / il

Copy forwarded for information and necessary action to i-
_ The Commissioner, Customs (Preventive) North Eastern Region, Shillong.
The Pay & Accounts Officer, Customs & Central Ixcise, Shillong.
The Assistant Chief Accounts Officer, Customs Hars. Shiliong.
Shri __ for information.

Bill Section, Customs Division, Imphal.
ﬁ |
s, 77
: 1

o o 1

Service Book of person concerned.

2’ |®
( H. Md¢mcha Devi)
* ADMINISTRATIVE OFFICER

CUSTOMS DIVISION ; IMPHAL

>

@, IS, Bhowmick
{Dy. Commissioner
eyt fem, AR
Service-Tax Division, Guwahati.
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l 5{ §$
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 55 E{
(An application under Section 17 of the Administrative Tribunal Act, 1985) ‘53

L

e e 7o CONTEMPT PETITION No. 48 12010
:' ;;;em;: }:\i‘:-?;' e o SRR
§ 9/092 - In O.A No. 229 /2009

t
, TEmwel <9 7| In the matter of:
Guwahatl Barch ,

James Guite

Presently posted at Sonari Range
Post Office — Sonari,
District-Sibsagar, Assam.

Contempt Petitioner.

-Versus-

1. Shri V.Sridhar & Ors.

... Respondents/
Alleged contemnors.

A ~ .And-
In the matter of:

< Counter reply filed by the petitioner against
the written statement submitted by the

)

2

%
K

s
respondents/ alleged contemnors.

The humble petition of the above named petitioner.

Most respectfully she_wet‘h:-

1. That the petitioner has carefully gone through the written statement filed by the
respondents and understood the contents thereof. The respondents have filed
two written statements, one in the year 2011 and the other one in the year 2012,

more or less reiterating the same thing.

. That t iti i
IOa the petitioner would like to draw the kind attention of the Hon’ble Tribunal
about the fact that this contem iti na
pt petition was filed in th

initiation of . . € year 2010 praying f
- a contempt proceeding against the alleged contemnors fy .
bllance of the order dated 17.11.2009 passed in 0 A.No. 209 fzooor o
T 0 9, but it

is abundant| m ' m
| y clear from the two written state ents that the respondent
‘ NS are

]

/
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willfully and deliberately delaying the matter (i.e correction of the-seniority-list of

superintendent (Central Excise) in All India level) unnecessarily, causing serious -

N ———

prejudice to the petitioner by affecting his future promotion prospect.

. That the petitioner begs to state that the respondents have all along made a

statement in their written statement that the CBEC vide its office memorandum

" dated 04.11.2011 has decided to incorporate the name of Shri James Guite (the

petitionér) at sl. No. 896 A i.e below Shri P.S.Das and above Shri Aswani r. Das
(at sl. No. 897) in All India seniority list of Superintendents. But till date the
respondents have not done it in black and white which is a clear violation of the
Hon'ble Tribunal's order dtd. 17.11.2009. The seniority list as on 1.1.93 to
31.12.97 does not show any rectification to this effeeli.

. That the petitioner finding no response from the authorities, even after filing the

contempt petition, submitted representation to the Deputy Commissioner,
Custom Division, Imphal on 17.11.2011 praying "'(Q initiate immediate remedial
action as he is in the zone of consideration for promotion to the next higher rank

of Asstt. Commissioner enclosing all the relevant documents thereto.

Copy of the representation dated 17.11.2011 is enclosed as

Annexure- A.

. That with regard to the statements made in paragraph 4, 5 and 6 of the written

statements, the petitioner begs to state that the respondents have admitted that
they have already decided to carry out necessary rectification by incorporating
the name of the petitioner at sl. No. 896 A in the seniority list, but till date they -
have not done anything about the matter, which is a deliberate violation of the
Hon'ble Tribunal's order dated 17.11.2009 and highly contemptuous in nature.

. Under the facts and circumstances stated above, the Hon'ble Tribunal be

pleased to. initiate Contempt proceeding against the alleged contemnors for
willful non-compliance of the judgment and order dated 17.11.2009 passed in
O.A.No. 229 of 2009 and be pleased to impose punishment upon the alleged )
contemnors in accordance with law and further be pleased to pass any other
order or orders as deemed fit and proper by the Hon’ble Court.
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|, Shri James Guite, presently serving as Inspector, office of the Commissionerate

of Customs and Central Excise, Shillong, do hereby solemnly declare as follows: -

1. - That | am the applicant in the above' petition and as such well acquainted’
with the facts and circumstances of the case and also competent to sign this
'?'afr davit.

2. That the statements made in paragraph 1 to 6 are true to my knowledge and
belief and | have not suppressed any material fact,

3.  That fhis Affidavit is made for the purpose of filing counterl reply in contempt
petition no. 48/2010 before this Hon'ble Tribunal, Guwahati Bench, Guwahati
for non-compliance of the Hon'ble Tribunal’s order dated 30.1 1.2009 passed

in O.A. No. 229/2009. |

And | sign this Affidavit on this _ 19/n day of February, 2011.

~ Identified by

} | . _ Signed before me. -
(ot v omosl e g ook
Advocate. Iie  [ySader of et

Advocate.

/
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Govemment of India; ;*M e f‘w*g
Ministry of Finance r‘ch .
Department of Revenué T —— g

Office of the Deputy Commissioner
Customs Division: :Imphal

New Checkon Road, Imphal, Mampur Pin-795 001
~_Tel. # 0385-2444397/ 2444398; Fax # 0385- 2444398

C No. VIII(48)1 0/MISC ESTT/DPF/ACY2009/ (881!

h

Dated : l;?‘/ll/ﬁ,()ll

To,

The Deputy Commissioner ‘
- Customs Division, Imphal ‘

Sir, \
Subject.. Correcnon/ inclusion of Shri. James Guite in the All India Seniority List

of Superintendent of Central Excise for the period from 01.01.1993 to
'31.12.1997. Prayer for — Forwarding of.

Kindly find enclosed herewith in triplicate of my representation alongwith the kil
- Annexures addressed to the Commissioner of Central Exmse Shillong on the subject cited above || il
for favour of onward transmission to Hgrs., Shillong,

| .

!} Yours faithfully, -

Enlco: As statéd above. :
! 7/5/ / ‘"

(JAMES GUITE)

Superintendent (A/S)
Customs Division, Imphal
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The Commissioner of Central Excise o 2°g i
North Eastern Region, Shillong g i my

|
| mere e

(Through Proper Channel) l Gu o . ., J |

Subject: Correction/ inclusion of Shri. James Guite in the All India Seniority List
of Superintendent of Central Excise for the period from 01.01.1993 to
31.12.1997 - Prayer for. | o

With due respect, I have the honour to.b“ring to your kind notice the following 1' i
facts for your favourable consideration and necessary prompt action. il

That, consequent upon the restoration\ of my confirmation in the grade of !
Inspector issued vide Order No. 45/CON/90 dated 23.1 1.1990 as confirmed on 07.10.1985 as per
Order No. 17/PAC/2008 dated 25.08.2008 of the Joint Commissioner (P&V) Customs and -
Central Excise, Shillong and subsequent notional promotion to the grade of Superintendent Gr.
‘B’ wef 29.06.1994 vide Establishment Order No. 49/2010 dated 18.022010 of. the . .| i .
Commissioner, Central Excise, Shillong followed by recast of my Seniority position to SI. No: \X b S
35 in the recension Draft Seniority List of Superintendent Group ‘B’ as on 27.06.2011. ‘ l ki i

(Enclosed photo copies of the orders marked Annexure — i

‘A, ‘B, C& ‘D’ respectively for your easy reference)

It is indeed unfortunate to mentioned that my name which is to be assigned serial
number in between 896 & 897 is found conspicuously missing in the All India Seniority List of
Superintendent of Central Excise Promoted/ Appointed from 01.01.1993 to 31.12. 1997. But, was
placed at SL. No. 1841 in the Draft Seniority List of Superintendent of Central Ekcise for the “J|{iih
period on 01.01.1998 to 31.12.2006 which has no releyancy at all to the facts discussed herein il
above. ‘ ; '
les of the Seniority List marked
| ’ respectively for your easy reference)

il

(Enclosed bhoto
Annexure — ‘E” &

“Hence, this humble prayer to kindly initiate immediate remedial action and in the i It
meantime if I am in the zone of consideration for promotion to the next higher rank of the' |
Assistant Commissioner the same may kindly be considéred or reserved a slot. P oo

For which act of your kindness I shall ever remained oblige.

Enclo: As stated above. Yours faithfully,

6(six)in 8 (eight) sheets
%l Ho "

o v JAMES GUITE)  (liili-ail

0_)&)‘ o , Superintendent (A/S) b

- & QK ' 2 Customs Division, Imphal 1}l
‘g SS; P v, . i i
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CUSTOMS. & CENTRAL. EXCISE- : SHILLON@1~:fi""
ORDER" NO. 45/00N/90 : Pl s
" Deted: Shll]ogy, thie . 23rd November, 1990;‘E

Q9 ¢ 0.6 v 09 0 0.0 ., | . L v“'

.Subject:~ Conflrnatlonvln ‘the gfdde'of
Inspector o ‘Central Exc:x.s\e. B }
FH KRN KR . ) h. !

E
'

3..’5~o ¥ o The follOWLng a;rectfr cruxt temporary :‘ﬁ
"“f spectore are bereby conflrmedﬂln the grade of- Ihspec%orgl {
3.7~ the Pey . &cale “of RE&. 1640 60 I
from the deate shown agalnst Lh“j;

S e s

.5,.3.-,..1190 T I__ame Of ‘bhe Offl i ¢
SRC - . . ShI'l : “

Dam Boro Bhoktiarl (UT)
L.L Mate Gangte'(ST)
: Jam‘p Gulte (ST)
Dlpak Mahanta =
Blren Sexker (8C) © LA
Lalkhoneh Simte. (ST) hqzﬂif“'
Kalzada& (ST) ' ﬁs.eéﬂ
- Jayanta Kr, Pathak (SC)

‘Klran Thapg S
Kukil Kr., Barkahﬁﬁ.ffhu
Jayanté-Bénikr».a ,

* Sherdul Akimed ]

) |-

Ramdgv Goswanmi -

L 1,086,886l

Santanu Mukhoraco'“ﬁrli;‘ ”W“ﬁ'  1 i{ 08'861 :
Str;ngsynngongbc?;{éﬁj 4;;555;, v"i1 08 86%‘
Biewasit Kar | ¢ 171, ogigél

| Pabitra Kr. SaihiagA‘f* ERETRRR B I 1= 85
‘Sunirmal Das Chouahury  p»f:m .  1 085 86 S

CT 1y osasl

L ‘-_1 os 861

Amit Kr. ‘Se Gupta'

Bikram ghankar’

" Nirenjen Dhar - e
‘Benu Rn, Sutradhar (SC) ‘_: ".j l‘l 08 86 i
John Gilbert Kantl’(sm\ ‘  ; Q;‘”»“ﬁ14 9.86 -
Amit Dutta . -4 T Sf‘Q:ﬁéﬁ

: Biswajit*raul. h ' )

. Ajoy Ghosh ‘

Pradip Kr. Mahant-::" o

. ‘Sashi Prasad GggQFh";'"Tﬁ

CoL 30, 1 ¥ Dilip Kr;'Sharmh-?il?”

L .m0 a7 Joagodish Chy. Rajbbngat
o U mp e ae Ronondu Dutta

PP
Seitte

7¢$%RU'! '8 0,865

i';?if’v’rt. Hem Ch.‘+;"‘
33 4 : -’ n'*Con‘td.....2/2...:»;4

A e T e e et
-+
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. Name of the Ofo
. SZéhrL ‘
13

Jahar Kex, .,
A%anm Boy Choudﬁury
< Paherifg:. Qéi
y‘hals?yﬁ (pT)
Nlbash.Rl Das (SC)
V‘*wancl.Mamtln Chyno (ST)
- Manindra Saranla (ST)
Neheru Pegu (ST)
’ P“olcep LY Dalnmry (ST)
Uttan Kr.
Bholaran Boro (ST)

aé'fSC)

|
cox
|
|

' Aswmn; kr

Das

Bldbgﬂﬁhuean Karnak%r (SC)

Gautan Das (SC)
Nandeswar Bcsur
Srmbas Dhar (scﬂiﬂ
Jayanta Kr. Hiwdli (SC)
(sc)
Jose Kutty Gbor@e
Eonkaa Chakroborty

y

kY

Swapan Kx' Roy

‘ Paokhokham Nelalal (s1)

. Haﬂlun Haokmp (ST)
Menik Tal Choudhury: “(sc)
Sho%tlnnon@ Sitlhou (sm)
Sumxnthang Pulanta (ST)
Meithran Indranonl Singh
ShyamASundax Foshi.. -
Sanker Protinm Eb
Probixr Kr. Secn “
Man"hgndnadhmxdc
Sualt Bhattach racc”
Dotlom Chs. Chou hury .
Th. VMedhei Singh

Debasish Chakraborty
Bxdhu Sckhar Jha

e 3 1 . A

[ .\J‘ x’
- (D Kad
DEPUTY COLLE

"wu:thxlanl (ST)

werd (51

'Raa Kumar Bhumlnaoy Singh ‘

C§STOMS & CENTRAL E(CISD,

_ ' :‘*kaﬂfw?w%'(/{}Sfﬂip;/;:%z ;f/ ~
) o ) | . ':-,..1_:: .

»| of confily

21,01488

| 244 01.88!

" '21,01.88
81401 88
21, 01.88
21.,01,88]
21.01;3£E

"'21 01688L

'u_g21,94;é84‘

#4 21.01;8$r
21.01a§8r1§A
21 ,014o| ||l
| 21, oty | | it

I

~ TN

uww

'i21‘o1,aa,[ﬁ-
21,014 88- i
Ezf;oilaéi
21,071,588

TN

21,01, 88j,f“ i

| 21,014 aa,;jtﬁzgi]

21.01488-
21.01.88.

P21, 01‘88

. 2405481

. 5.01.489
5018y
.5.01;89
- 5401 B8Y.-

™,

ﬁ I)
CTOR, (r&v)

)

Con‘bd.'» .L‘ oP/4o ‘et i

|

21, 014588} il
¥ 21,401,881
R, o1.88"'

2%, 01,88!f9.x

10/0.3‘8:1
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, Government of India ~ S \ - il
/ R s, e e . i ? }
Ministry of Finance, Department of Revenue . i
Office of the Commissioner of Central Excise, Morello Cofipound TR . i
‘ e TR WS RSIT-793001 | . \,1~ __4““___'_“]‘; :
| M.G. Road Shillong-793001 | : 1 i
Tel. 91-0364-2224751 / 2223030. Fax, 91-03642223428 2226215, E-Mail:mxshin@exmulcw , il
ORDER No. 17/PAC/2008

""-—-r_‘ -7
Dated, Shillong, the 25" August 2008

Subject : Confirmation in the grade of Inspector iri respect of Shri James
Guite (ST), (Superintendent) in : compliance of Hon’ble, CAT
Guwahati’s Order passed in O.A. No. 301)99 dated 14.5.2001 and

-as per directive of the Ministry communicated vide F.No. A-
©32022/37/2007-Ad.III-A- dated 10.6.2008 - Order rég

: . ) . g3

~ In compliahce of Hon’ble CAT Guwahati’s Order passed in O.A. No. 301/99 :t I
dated 14.5.2001 and as. per CBEC's direction communicated vide F.No. A-32022/37/2007- ' i
Ad.III-A- dated 10.6.2008, the date of confirmation in the grade of Inspector of Shri James Guite

(ST), now Superintendent issued vide office Order No. JCON/90 dated 23.11.1990 |as
confrrmed on 7.16.1985 is hereby restored. Hénceforth, the|d: te-of confirmation of said Shri

Yames Guite (ST), Superintendent in the grade of Inspector a‘& be read as 7.10.1985 instead of

1.4:1988. | , poade
T TR et C R
EAR D MADHAVAN) i
JO

et s T

i, , . INT COMMISSIONERP&V)
¥ - : CUSTOMS & CENTRAL EXCISE :: SHILLONG.

C. NO. TI(11)1/CONT2002/ 1 26 = 1216 Dated: &9 WG 2008 ' |
- .Copy forwarded for inform;:ﬁon and necessary"action to:

1. The Commissioner, Customs (Prev) Hars., NER, Shillong. - .
2. Thé Deputy Commissioner, Central Excise Division in-charge of Law Cells, Guwahati
3. -The Assistant Comn'}fl'ssioner, Customs (Prev) Division, Imphal. Copy meant for Shri
James Guite, Superintendent is.enclosed herewith for causing delivery ‘under 2 dated -
receipt and the receipt so-obtaired may be forwarded to this office for record. o
The Administrative Officer (Estt ), Central Exclse Hars., Skillong. The draft Seniority
List may be processed for circulation. s o ' '
The Assistant Chief Account Officer, Customs (Prlevb Hgrs., NER, Shillong.
The Assistant Chief Account Officer, Central Excisg Hars., Shillong.

d to inf(jrrrjl .

s o e g s ¢ = o

>

The Superintendent (CIU-VIG), Central Excise Hary- .iShil_lon;g-., :
. The Superintendent (PLC), Central Excisc Hqrs., Shillong. Hg is requ,g_ste
. CBEC accordingly- » e > M
9. Pay and Account Officer, Custofifs & Central Excise,Shillong — ~- , ot
10/Shri James Guite (ST), Superintendent, Customs (Prev) Division, [-g\phal‘ ’ . o
11;Thé‘Genera‘l‘ Secretary, Group ‘B” Gazetted Ofﬁc_ers’Agsoptaﬁpn/Group B T\Ion— i
. Gazetted -Qf'ﬂcérs" Assoc‘iation, Customs & Ce‘ngral} %xcxse, Sh ong:
12.Guard File. -~ . S .

0NV

1

i

i

- ADMINISTRATIVE OFFICER L
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‘ STRY OF '
DEPARTMENT OF RE
OFFICE OF THE COMMISSIONER OF CENTRAL IS

MORELLOW COMPOUND M.G. R

Tel.+ 91-0364-2504480/ 2223030 - E-Mail: cexshill@excise.nic.in EDECS: co}

. ESTABLISHMENT ORDER NO. 49/2010 - .);!i{'f
DATED SHILLONG THE 18™ FEBRUARY 2010 :

Subject: - Establishment promotion, transfer and posting in the grade of Supenntenden : ; ,'=
- order regarding. ! ‘

I
Excise and Customs Is hereby promoted n it
will be fixed notionally w.e.f 29.06.94 but he
r capacity as Superintendent w.e.f, 29.06: ? il

J——

S4hri. James Guite, Superintendent of Centra
the grade of Superintendent Gr. ‘B’ w.e.f 29.06.94 and his
entitled for any arrears of pay as he did not work in the hig

The senlority in respect of Shri. James Gmte will be placed below Shri. Partha Sarat 1
above Shri. Aswini Kumar Das. - ‘ I . 1 i

. pveen o I o
, @ T "’m;

o8 o0 . . mmal
: !
' ; 73
t\a\ i :
. AN k£SANENIE ORI |
’C.'NO.II(3)2/E'I'-|||/2OG.5/4(J ' &u\{-g-. .. n . .| Dated: -
. M i v K4

Copy forwarded for information and rfecessary action to--
1. The Joint Secretary(Admn), Central Board of Exc se and Customs, North Block, New Delt i i

002. R ’ P ‘
xcise, Shillong Zone, ‘CR%SCENS’ Bulld sl |

The Chief Commlssioner, Customs and Central E;
M.G. Road, Shillong -1. , o
The Under Secretary (AD.!I B), Central Board of clse and Customs, New Delhl.
-The Commissioner, Customs (Preventive), NER,/Shillong.

. The Commissioner, Central Excise, Dibrugarh/Guwahati/Shillong.

‘The Joint Commissioner, Customs (Preventive), NER Shillong.

The Assistant Commissioner (P&V), Central Exc e, Dibrugarh. . | i
The Deputy/Assistant Commissioner, Imphal Customs Divlsion Copy meant for the conce
officer Is enclosed.
" The PAO, Customs & Central Excise, Shillong.
0. Accounts/Personnel Appraisal Cell/CiU-Vigilance Branch/Computer CelI/PersonneI Liti
Cell, Central Excise Hqrs. Shillong.
\_H1_ Shri. James Guite, Superintendent for compliance. - i
12. - The General Secretary Group ‘B’ Superintendents Associatlon Customs & Central Excise- N
- Shillong. ‘
13. Guard liije

> © 9°.“9’$":'>S*’

él;\‘ “
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C o == DRAFT SENIOREYLISTO! =St NTEND'ENEG?KQUP: ASONZ0201 ===
‘T"Name & Educational Qualification — 1 Date of Date of Apptt. i ' DE’@D‘Eeﬁ,ed'
: ) ' Birth in Govt. confirmation in Joining as date of
service Gowvt. service Inspector assumption of
. ) : .- charge. Inspector
A #S/Shri/Smti. - . o
oot : - 02 . ‘ 03 04 . 05 06 o7 | 08 | 09
e AK. Dutta, B.Sc. 01.0253 | =27.0L77T 28.05.79. 27.01.77 —17.09.92 DR
. (? 2. I A Halim, B.Sc. LLB 09.03.57 | 27.01.77 01.06.79 1 27.01.77 17.09.92 . DR |
“:' il 3] Tushar Kar, B.A.(H) 01.11.53 59.0.77 | 011179 29.01.77 170992 | DR )
B E T d .- 7 i) ——___________———___________-____‘______ I
sl 3 4. | MK Bose, B.SC. 09.10.51 -19.09.77 : 24.11.80 19.09.77 17.09.92 . DR ‘ : -~
. | 3 5. - AK. Choudhury, B.A.(H) : 01.06.53 19.09.77 13.12.80 _.__19.09.77 "17.09.92 DR ]
a3 Kishol,oy’.'D_as,-B.A. ] T 19.03.55 04.10.78 - 13.12.80: 04.10.78 17.09.92 DR . .
il ! Md. Joynui Abedin, B.Sc.(H) 28.09.53 04.10.78 13.12.80 04.10.78 120393 | DR , -1 ‘
R A Bhattacharjee, B.Sc:(H) 01.03.56. 25.09.78 —13.12.80 | 25.09.78 12.03.93 DR -
f t : A. Chatterjee, B.Sc.(H) : 01.04.55 04.10.78 - 43.12.80 | ~04.10.78 12.03.93 DR : :
- l E B.K. Banerjee, B.Sc.(H) 26.02.56 30.09.78 13.12.80 ~ 30.09.78 12.03.93 i DR DRI, New Delhi
"_,'**»‘» 4= S. Sharma, M.Sc. . ~31.03.52 25.11.78 13.12.80 25.11.78 07.06.93 ! DR -
0 1 Jagadish Ch. Das-t B.A. - i 23,0652 — 21.07.74 -13.12.80 20.11.78 07.06.93 PR
. K.K. Taneja, M.Sc. 09.01.55 08.03.79 01.04.81 08.03.79 07:08:83— - DR ' o
- 14, | Pranay Kanti Deb, B.Com. 26.0154 12.06.76 13.12.80 24.11.78 07.06.93 PR EEE ==
Sills 15, | D. chattopadhyay, M-A. 01.03.55 25.04.79 10.09.81 25.04.79 07.0693 DR '
. 16. ' | ArunKr. Datta, B.A. o 27.0354. | 27.0L.77 01.01.80 27.01L.77 27.09.93 - DR ’ ]
i 7. . Rameshwar Bhattacharjee, B.Sc(H) 1 29.01.53 | 220177 |- 01.01.80 220177 27.09.93 DR o
[ 18. | B.G. mondal, B.Sc. . : 21.09.52 27.03.79 — 01.10.81 ~ 27.03.79 27.09.93 ~ DR NACEN, Kolkata . ;e;‘ E
19. S. Deb, B.Sc. 15.05.54 "07.03.80 04.40.81 07.03.80 27.0993 | DR : i
20. B. Deb, H.S.L.C. . ‘15.11.52 — 23.10.70 '01.10.81 ~25.10.80 —27.09.93 | PR
21, T.M. Hartlong,(ST) B.A. ' 01.03.56 - 05.00.78 | - 01.12.82: 05.01.78 27.09.93 DR
52. .| N.C.Singh Singlam, (SC) B.Sc. 01.09.51 07.04.82 29.11.86 07.04..82 27.09.93 DR
23. Tapan Kr. Sarkar, (SC), B.Sc. . 19.04.56 | - 02.08.82 27.04.87 02.08.82 _;27.09.93 DR
4. | M.S. Tyagl, B.Sc. o ] 20.07.57 . 13.04.81 ~ 01:12.82 13.04.81 29.06.94 DR
| {25 1. Acharjee, B.Sc. ' T 1 01.04.55 30.03.81 01.12.82 30.03.81 29.06.94 DR
. ;| 26. AK. Chaturvedi, MA. T 25.12.54 08.04.81 | 01.12.82 '08.04.81 ~.29.06.94 DR. Dy.Commr. Cus. SEZ, Vizag
- i1[27. |'DK.Verma, B.Sc. - ' . — 16.06.55 =10.06.81 —.04.12.82 10.06.81 29.06.94 DR A.C. Cus SEZ, Vizag.
1 28. Susmal Das, B.S¢. 02.01.56 . 23.05.81 01.12.80 23.05.81 . 29.06.94 . DR DG Vig. New Dethi
29. K. Neog, B.Com. 11.06.55 30.03.81 01.12.82 30.03.81 29.06.94 PR |- e e
1 30. Jambu Lama, (ST) B.A. ' 12.04.55 — 09.06.81 ~ 05.03.86 09.06.81 26.06.94 DR’
341, N.G. Barman, (ST), B.Sc. 27.12.54 30.03.81 13.03.86 30.03.81 - 29.06.94 DR
32. Rajoo Sonowal, (ST), B-A. 01.04.56 -~ 30.03.81 19,03.86 30.03.81 | 29.06.94 DR
SO 33. T. fruankhanthang, (ST), B.Sc. ) . 01.03.55 413.04.81 07.06.86 13.04.81 — 29.06.94 ‘DR - : ’

BN <7 TP5 025,50, BCom. 5 __ T ) 24.02.57 0602.82 | 210487 160983 | 29.0694. DR . N
i " ' v Ty g S . .«;?ﬁ:mal' . ' . a , e N
o } : !‘i-“ plte SR e - . - ' ' A

L 99 T . . onal COTMECvice Tk )
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““Date of ]
confirmation in |* Joining as
_Govt. service  Inspector

— 294186
-
-MB-;M

,

]1.C.Das, - Com. 09. . —13.05.87
Arabinda Dutta. = 04.58: ' 081295 |

8=
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ALL INDIA SENIQR!W £1ST OF SUPERINTEENDENT OF CENTRAL EXCISE
PROHDTEDIAPPOINTED FROM 1.1.93 TO 31.12.97 s
NAMEWHEII-E?SGST TEOF DEEMED  |DATEOF.: |COMMISION! REMARKS
APPTTAS  |DATE! APPTAS . - [ERATE h
s INSPECTOR '
1 MD.NAZIR ~ 7 7 T Tes i 11 J93 |7 {8 |73 [KOLKOTA
2 SUNILKRBASU ™ ™™ 20 1t 193 v [T {93 |1 o |73 |KOLKOTA
3 SWAPAN DASS™" =~ 15 13 193 |1 |1.193 {17 |7 {74 |KOLKOTA. 1.,
4 NISHIT KR, "~ 7 11 193 It i1 193 {30 [1 {75 |KOLKOTA
5 MUKUL KR_SARKAR 5 13 193 |1 |1 |93 [27 |7 |72 |KOLKOTA
6 TAPAN KR. SARKAR 13 11 193 |1 |+ {93 {1 |2 175 |KOLKOTA
7 | RANJAN (RANJOY) ROY w8 11 193 |1 11 |93 |18 |7 |74 |KOLKOTA
18 SOMESHDUTTA 1613 193 |1 [+ (93 |1 |2 |75 |KOLKOTA
9 |SANTOSHKRSIL 22 11 193 |1 1. [e3.f1 (2 |75 KOLKOTA .
10, |JYOTISH CH DUTTA 1 {1 |93 1 15 {1 |75 |KOLKOTA
11 |PRAMOD KUMAR ] 6 |1 |93 1 193 |10 |3 |75 |ALLAHABAD
12 |ANIL KUMAR 1 |1 |93 20 |3 |75 JALLAHABAD
13 |BADRIVISHAL MISHRA 5 {1 ‘{93 T o3 [31 {3 |75 |ALLAHABAD .
14 | ADITYA NARAIN S[NGH 11 14 fe3- 7 16 175 |ALLAHABAD |
15 |KH:NAIKEST) 1 {1 |93 15.19 |76 |BANGALORE
16 SHEKHARBASU 13 |2 {93 - l93 |7 |1 |75 |KOLKOTA
17 - |PRANABKR.- 14 |1 |93 17 |3 175 |KOLKOTA .
18 |BHAVRAO (8T) 5 |1 {93 10 |9 |76 |BANGALORE
19 |T.V. NARASIMHA KR 1 lo3 |1 |11 |77 _|HYDERABAD |DDbyCC
20 ldeletedvide23018/20/08 : 1. . 14/1/0¢
21 |LP.GUPTA j 93 T4 T11. |75 |PATNA
22 |J.RANGASWAMY R 93 1 |11 {77 |HYDERABAD
" |R; SUBBA RAJY -se-viiipd 93 11 |11 |77 |HYDRABAD: .
KAMDAR HARSHAD 193 16 11 - {75 |VADODARA
TPANDIYAPA -~ 93 | - 16 |1 |75. [VADODARA *
- SODDAMANI-(SE)-—= 93 .~ 123 [8 |72 [BANGALORE
~IMOHD SHAKIL UMAR 93 18 |6 |75 |ALLHABAD
RAKESH NARAIN 93 28 16 |75 |ALLAHABAD
P.N.SRIVASTAVA 93 {23 {6__|75. |ALLAHABAD
SHIV RAM DIXIT To3 11 12 (93 |v1.16_|75- ALLAHABAD.
SHAF! AL 93 110 |7 75 |ALLAHABAD ;
G. MALLESHAIAH(ST) 93 14 |3 |77 |BANGALORE
H.K. SREEDHARAM. . - |93 3 |2 |75 |BANGALORE
TH.C. JAGANNATHAR. - o3 27 |8 |75 |BANGALORE 3
“IMAHENDRA PAL SINGH . 93. 13~ [8- [76 |ALLAHABAD
TANJAN DASGUPTA- 93 13 12, 193 |1 |3 |75 |KOLKOTA
ALOKE KR. SINHA 93 13 12 193 |6 |3 . {75 |KOLKOTA
~ |KARTICK CH. .DEY 93 |3 |2 (93 [10 [3_ |75 |KOLKOTA.
SASANKA SEKHAR 93 |311]2 |93 3 175 |KOLKOTA,
KALYAN KR.BASU-II 93 |3, .12 193 {26 |3 |75 KOLKOTA'!
SHYAM NARAYAN RAJU 93 13] 112 |93 |10 |3 175 KOLKOTA
SIBENDRANATH 3| [J2 fe3.{24 |7 |75 KOLKOTA:
SAMIRAN KR.BASY—"174 _ 93 13| 2 [93il4 |3 |75 KOLKOTAI
1DILIP RANJAN DAS 193 I3[ [ff2 . o3 [26 |5 {75 KOLKOTA!
| TUHIN KR. GOSWAMI 93 13 12 193 |10 [3_ |75. |KOLKOTA
ADHIR KR. MONDAL 93 LI 17 111_|75 |KOLKOTA
S P MAINWAL (SC) 93 23 |7 |76 |ALLAHABAD .
R.K. AMBWANI 9z |8 |2 |93 |18 |2 |76 INDORE_; REFIXED
H:S. PAWAR 93 F 2 g8 175 INDORE -
BADAL KUMAR 33 |15 12 193 [1 |11 |75 |PATNA
RAM KISHORE SHUKLA 93 115 |2 (93 |1 |11 75 PATNA | -
AJAY KUMAR SINGH 93 115 |2 |93 [1 [11 |75 JPATNA
TAQULUR RAHMAN 93 | |23 |12 {75 PATNA —— ..
' =2 TENOE ' Tj"i]“l
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DATEOF  |DEEMED [ ||DATE OF COMMISION: BEMARKS
APPTT.AS |DATE = | [|APPTT.AS |ERATE
SUPDT. : .| |INSPECTOR : .
2916 (o4 | - T |28 J2 |79 |INDORE ..
11 17 194 |29 |6 94§13 |8 ]75 |INDORE
29 |6 |94 126 [2 |79-{INDORE:
29 [6- |94 128 110 {80 |SHILLONG
29 |6 |94 323 110 |80 JSHILLONG
29 |6 [94 | 29 [10 |80 |SHILLONG
29 |6 fo4- 13 |4 - |81 |SHILLONG
29 |6 |94 30 |3 |81 |SHILLONG
29 {6 |94 8 14 |81 |SHILLONG
6 29 [6 |94 10 |6 |81 |SHILLONG -
1 29 |6 |94 23 |5 |81 |SHILLONG
_ 6 29 16 |94 | [30 {3 {81 |SHILLONG
890 mmmm 12 14 |55 |29 |6 |94 9 |6 [81 |SHILLONG
891 |N.GBARMAN (ST) 127 [12 |54 J29 |6 |94 30 |3 181 |SHILLONG
892 |BAPUKAN PATIR (ST) 30 [4 |50 |29 |6 |94 127 |3 |81 |SHILLONG
893. |RAJOOSONOWAL (ST) |1 |4 |56 129 |6 194 Y 130 |3 |81 |SHILLONG
834 |GOBINDATHABAH(ST) . 120 {11.]54 |29 |6 {94 “l27 {3 |81 }SHILLONG
895 [T TUANKHANTHANG 1|3 185 29 |16 |94 - 1143 |4 |81 |SHILLONG
ii f‘b SHSCEER 7 2057293167194 49: 28I SHILLONG: .
IR d x 597429s : 2 2 SHILLONG. - ¢
B B”K‘NA“W 7 ) |6 |94 “{DELHI :
899 BAUITSINGHYADAV 6 |3 |50 124 {8 |94 . . |oELHL S
900 |OPGERA 7 16 [43°{1 |7 |94 1DELHI !
901 |BBGOEL . 20. 16 |56 {30 {6 {94 DELHI :
202 |oPTMAN . -« |1 [3 [s0 130 J6 [o4 ; 3. DELHI
903 JA.C.PURWAT — (10 |7 {50 [11 {7 |94 |1 |7 194 J21 10 174 MUMBAI '
904 GANDHIBN — 18 |5 |51 {21 |10 |94 {1 {7 |94 |5 |7 . 75 |VADODARA | i
o 905 Ten T 12712 54 |5 {794 |1 (7 {[o4 |5 {7 475 VADODARA ..
906 |UM. LALLUBHA! B T 16 |51 {1718 f{oa [1 17 [[94-127°]3 .]73 |VADODARA I
907 |KOLAKKER.BM. 9 15 153 |17 |8 94 [1 [7-Tfe4 |8 |1 175 'VADODARA I
908 |P.M. LAXMISHANKAR ~ [19. [12 [43 |22 7. :[94 1 {7 |94 3p |6 |75 |VADODARA i ’
909 |PARIKH S . 130 19. [52 |1 |8 }94 41 17 194 124 i6 .|75 |VADODARA | -
910. |SHAH GM. — 112 14 {50 |4 .{7° Jo4 |1 :j7 |94 ]26-16 |75 {VADODARA
911- |SHUKLA AN. -~ - |21 {11 |50 |21 }10 94 |1 7 o4 |76 |6. |75 |VADODARA | -
912 |BAHAROONI SMH 25 |+ 50 |21.]7 |94 |1 {7 o4 |6 |7 175 VADODARA " | . °
913 |RAJPUT MR.. — 125 |8 |53 |22 {7 lo4-f1 |7, |94 [28 |6 '|75. VADODARA C
914 |MISTRYC.D. . ~ o |8 |44 [16- ]9 o4 |1 |7 {94 14 |7 |75 JVADODARA
915 |PATELAC. -~ - . |8 |8 [51.111}8 [94 |1 77194 [1 {7 |75 |VADODARA®
916 |AGHARYA N:H. - {29 {5 53|17 {7 |94 |1 77184 {5 [7- |75 |VADODARA
‘To17 [SHIROYAB.K.- = 2 |6 |47 |18°|7 |94 |1 |7 |94 125:|8 75 |VADODARA | - ]
918 * |ALLENDRY Y.Y._ 117 12 |53 |19 |8 f94 |1 17 {94 |3 |7 |75 VADODARA _[VOLRETD,
919 . |[SAIYEDAS. - =~ 17 11 151 {19-18 {94 |1 |7 o4 |27 |6 |75 VADODARA {.,
920 |PALSANWALA C.P. 14 112 153 [12 18 l9a.|1 |7 [94 |26 {6 |75 |VADODARA
92t |PARIKH A.l. g 1 19 [50 {25 |10 [94 {1 |7, .]94 {1 |8 |74~ VADODARA
922 . [KUKADIA D.K. ) 7 19 152 |11 17 o4 {1 |7 ije4 118 |1_ 175 VADODARA .
923 |SA. NATWARLAL . 120 18 ]50- 11 17 94| | "T16 {1 |75.|VADODARA:_ 1! . v
924 [MV. SRIKANTAS. . 20 |6 [37 |1 |7 |94 ] .110.[11 75, BANGALORE |RETD.
935 .|V.SVISHWANATH . T2e 11 {51 it |7 |94 W |287{7 |76 |BANGALORE R
1926 . {RA BIRADAR . K 19 |6 137 15 |7 le4 |1 |7 [llea 117 |11 |75 BANGALORE |RETD.
927 |MD. AKBAR. - — 411 {8 |39 |4 |7 {94 |1 {7 .[ifo4 [14 |¥1 |75 BANGALORE " |EXPIRED
928 |G.VENKATESH. .~ 1 |s lat [1 |7 |94 TTTl {13 {1 |76 |BANGALORE VOL RETD.
929 | 8. PARASURAMIAH 112 |1 |38 14 |7 ‘|94al1 |7.'194. |30 1. |76 |BANGALORE [RETD.
1930 '[M.S: "SURYAPRAKASHAN {8 19 . |46 15 17 {94 |1 {7 *]e4 |14 [t |76 |BANGALORE | :
937 {MIR INAYAT-ALL - T Tisl2 (52 11 |7 {94 | "EE 3- 9 - |76 | BANGALORE .
932 |G.5 SREEDHARAN -~ [28 |11:{50 117 o4 |} 12 761 BANGALORE j
v ' ‘ . ‘ 'l - " LA
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N'AMEPF_‘THE OFFICER *__g'gg;}/ -
S/Shn/Msii—‘“‘f”f Bt
-~ D
1 JAGADISH B. BURJ] GEN . 20
: 2 P.D: RAJAGOPALAN NAIR GEN 25
3 Sa.t_rugha.\na"l(wﬁaf Srivastava GEN 2
| 4 ?f;ﬂ;htar’A!amLkh;; — "G;\JT“’: 's
) "5 Kshitish Chandra Barman sc 2
| ) 6 Fiatén Kumér__:Das: sc 2
. 7 v 'Pra’vash' Chandra-BlsWas SC . 14'
-8  Tapan KUmar Rajak - sC i0
é.;é;_ Dmpkumérébwas SC
: S Ashi'fn‘.Kumar Blswas' sc 27
| Naﬁéa bulal r;laltré sc | 12
?9 g Zmz 12 |} Badal (.Zhar;d'ra: B;irag_i SC- -2
ﬁ&"‘r&:;‘ni‘:gfﬁ? .‘f 13 \ Debesh Chéndra Ghosh sc:
] o 1a Phriha Khak -

'DRAFT SENIORITY LIST OF
' : (Legends: Gen: General, SC: Schedulded

sup

. Whether

PERINTENDENT

Date of Birth . .

15 .

15

N

10

12

10

Y

1951

1951

1957

1949

S 1957

1954
1952

1957

1955

- 1956

1956

1957 -

01948

. DEEMED
Date of Regular DATE, IF

D ON 01.01,1998 TO 31.12.2006
Other Backward Classes) -

Appplnrmgn,t.as;‘_ANY, OF - .—Appointment As

Superintendent APPT. AS

‘SUPDT.
D M Y '

1 1 1998 .

1. 1 1998

1 7 2000

1 -7 2000 |

1 1 1998

1 1 1998

1t 1998

11 1908

1 1 -1998

1 1. 1998

1" 1 1998

1 1 1998

1 1 1998

CADRE A
‘Date of Regular .CONTROLLI ~ oo
point . °NG - - REMARKS—
" Inspector "COMMISST* - ° :
o "ONERATE ,
D My
_ C BANGALOR
17 4 1982 E ZONE
ok ~
o COCHIN
27 & 1982 20N -
S Senlority
30 9 1981 K%K,&,TA refixedu/o
. 2772000
' eniority :
11 12 1980 KCZ)'E)KD?JA refixed-u/o
97/2000
o KOLKATA .
30 10 1982 ZONE |
, KOLKATA .
12° 9 1982 2ONE
' ' KOLKATA
5 4 1982 ZONE
, ' © KOLKATA -~
21 8 1982 ZonE
: ‘ " KOLKATA
31 1981 ' ZONE
KOEKATA
20 10 1982 ZONE i
‘o ios KOLKATA
19 12 O
o - 10n. KOLKATA
7 .9 198 ZONE
: . KOLKATA
1 .
131 1s83 ZONE
e




1843 Kaizadal

1844 L.GOPINATH -

1845 .

PO

RAM KISHAN

1846 VIVEK MUKUND

1847 MANOHAR V NATU

- 1848 'N.R.RUDRESH

Y.

} | 1849 ASHOK R PATIL

1850 SRIDHARAN S

' 1.B. JOSHI

-

1851

1852 JOSE C.D

1853 S.YADAGIRI

1854 V HARIKRISHNAN

Jayahta Kr. Pathak -

Sn
3; Y %Qﬁg

‘1{“1 q“’
;‘ UW ahau EG!"CR

1857 S.C. RAWAT

I

§ 1856 ZALA PREMIIBHAI KHIMJIBHAI -

CGEN. 24

GEN 12
GEN 24
»GgﬁézJ"ZO
GEN 23
GEN 1
GEN . 14
GEN . %
GEN 31
GEN ;25‘.
sc 3}25;
sc 1

(SFEN . |

3
. 3
1

2

1

.

12

1
4

6

11

1958';.

1955

1960

11956

1958
1961
1960

1960

1955
’ 1959'
ni960~
1955
1958
1959 "

1956

1087

23
23

23

23

23

23.

23

23

23

23

23
23
23

23

aicl

5
:9 |
9
< s

9

2002
2002

2002

2002

2002

9

2002

2002
2002
. 2002
' 2002

2002

2002

2002
- 2002

2002

latlaYatal

.18

29,

27

16.

16 -

22

28

25
18
19

.25%

10

10

10

f1984
1984, .
1985

1982

1984

1984

1985

1985 .

-

1983

1982

1984 -
1'9'52';
;;gsév
1984

1985

%S

HILLONG \//

ZONE

SHILLONG 1//’"

ZONE... L

SHILLONG
ZONE

- BANGALOR
- EZONE

DELHI
ZONE
MUMBAI
ZONE

MUMBAI -
- ZONE

BANGALOR
E ZONE

BANGALOR "
E ZONE

CHENNAI

ZONE -

DELHI.
ZONE

‘COCHIN -

- ZONE .

HYDERABA.
D ZONE

MUMBAI
ZONE

SHILLONG . . - =~ .
-ZONE

VADODARA .
ZONE -

DELHI




